
List of cases where e-Payment of Court fees was made during the month of  DECEMBER-2023.

Court District Court Room Case Type Case Number Advocate

1 Central 05.12.2023 9811164491 31.03.2022

08.12.2023 9718621607 24.11.2023

CS COMM-1581/23 14.12.2023 7042312972 05.12.2023

20.12.2023 9810195013 06.06.2023

23.12.2023 9871922265 12.12.2023

23.12.2023 9811379676 15.12.2023

2 Central 9 CS(COMM) 1566/2023 09-12-2023 9312400662 04-12-2023

9 CS(COMM) 1602/2023 18-12-2023 9818182925 15-12-2023

9 CS(COMM) 1608/2023 19-12-2023 8279971561 NA 12-12-2023

9 CS(COMM) 1620/2023 20-12-2023 9810459344 18-12-2023

9 CS(COMM) 1630/2023 22-12-2023 9711900673 19-12-2023

9 CS(COMM) 1626/2023 21-12-2023 9953413632 30-11-2023

3 Central 13.12.2023 9745804588 4.10.2023

15.12.2023 9711771000 7.12.2023

No.
Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1553/2023

DARSHAN 
KUMAR 
ARORA VS. 
KUMAR 
SONS AUTO 
PVT. LTD.

RAJIV 
MEHRA

rajivmehraad
v@yahoo.co
m

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1562/2023

STATE 
BANK OF 
INDIA VS. 
AMRIN 
KHAN

BANKE 
BIHARI 
SHARMA

advocatebkm
associates@r
ediffmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

MARICA 
AGRONOMI
CS VS. 
DESAI 
AGRIFOODS 
LTD.

JAGRITI 
JAIN

unlegalgroup
@gmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1617/2023

S. CHAND 
AUTO LTD. 
VS. PUSHP 
LATA 
SHARMA

RAJESH 
KUMAR

kumarrajesha
dv@yahoo.co
m

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1637/2023

STATE 
BANK OF 
INDIA VS. 
ANKIT JAIN

GOPAL 
CHAND 
SHARMA

gcsharma@g
mail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1638/2023

AMIT 
KHANNA 
VS. MD. 
TOFIQ

VIKAS 
BHATIA

vksbht6@gm
ail.com

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

MOHAMMA
D TEHSEEN 
VS 
MOHAMME
D MOHSIN

SH RAJESH 
SHARMA

thecaltrade@
gmail.com

Viscom 
Systems Lpp 
Through Its 
Partner Vs 
Simpkins 
School

HEMANT 
MANJANI

hemantmanja
niadv@gmail.
com

Manish 
Sukhija Vs 
Municipal 
Corporation 
Of Delhi

Sh. Vidya 
Sagar

kanchan 
fashion Vs 
Sudhir 
Kumar 
Tuteja

Subhash 
Chandra 

chandraadvo
31@gmail/co
m

Punjab 
National 
Bank Vs Srb 
Group Of 
Company

VED 
PRAKAH

ADVOCATEP
RAKASHVED
@GMAIL.CO
M

Chirag Gupta 
Vs 
Meenakshi 
Electricals

Dr. Rita 
Sanghavi 

ADV.RITA.S
ANGHAVl@
GMAIL.COM

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1579/2023

NARENDER 
SINGH V/S 
SANJEEV 
KUMAR 
@GOLDY

SURYA 
UPPAL

ADVOCATES
URYAUPPAL
@GMAIL.CO
M

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1594/2023

JITENDER 
PLASTICE 
VS ACE 
FOOT MARK 
PVT LTD

RAKESH 
KUMAR

RAKESHADV
OCATE18@G
MAIL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

3 Central

18.12.2023 9899426760 12.12.2023

19.12.2023 9811161300 15.12.2023

21.12.2023 9953413632 22.11.2023

22.12.2023 PARAS 9211448899 20.12.2023

4 Central RECOVERY 12.12.2023 DOLLY 9810383385 NA 08.12.2023

RECOVERY 12.12.2023 9810104312 29.11.2023

RECOVERY 15.12.2023 9810145572 29.11.2023

RECOVERY 23.12.2023 9818621098 25.10.2023

RECOVERY 23.12.2023 9911232024 NA 16.12.2023

RECOVERY 20.12.2023 S.K. GUPTA 9810298124 14.12.2023

RECOVERY 22.12.2023 9310250694 21.11.2023

5 Central NIL

6 Central 1550/2023 05.12.2023 9811218876 03.12.2023

1551/2023 05.12.2023 RAKESH 9718353555 03.12.2023

773/2023 08.12.2023 9811330059 06.12.2023

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1601/2023

SARTHAK 
SARDANA 
VS RAJNISH 
KUMAR

NEERAJ 
YADAV

ADCOVATEN
EERAJ@GM
AIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1609/2023

BANK OF 
INDIA VS 
ASHA JAIN

J K 
SHARMA

ADVOCATEV
ARUNSHAR
MA@GMAIL.
COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1624/2023

CHIRAG 
GUPTA 
PROP. OF 
KENT 
INDUSTRIE
S VS 
TRIMULA 
ENTERPRIS
ES

ANITA 
SINGHAL

ADVOCATEA
NITASINGH
AL@GMAIL.
COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1631/2023

CANARA 
BANK VS 
SAGEETA & 
ORS

PARASSONS
@GMAIL.CO
M

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

304 
EXTENSION 
BLOCK THC

CS(COMM)1572/202
3

M/S TARA 
CHAND 
WALAITI 
RAM VS. 
M/S K.P. 
ENTERPRIS
ES

304 
EXTENSION 
BLOCK THC

CS(COMM)1574/202
3

M/S R.P 
SINGHAL 
BUILDERS 
PVT LTD VS. 
MUNICIPAL 
CORPORATI
ON OF 
DELHI

A.K. 
TRIVEDI

COMMISSIO
NER@MCD.
NIC.IN

304 
EXTENSION 
BLOCK THC

CS 
(COMM)1588/2023

M/S 
SUDHIR 
ROAD 
CARRIERS 
VS. M/S JCT 
LIMITED

N.C.SHARM
A

SHARMAAD
VOCATE@G
MAIL.COM

304 
EXTENSION 
BLOCK THC

CS (COMM) 
1636/2023

RADHA 
KASERA VS. 
CROWN 
ENTERPRIS
ES

SH. SUMIT 
KUMAR 
RANA

adsumitrana
@gmail.com

304 
EXTENSION 
BLOCK THC

CS (COMM) 
1639/2023

M/S SOUTH 
DELHI 
PHARMA 
VS. 
INTERLINK
S OVERSEAS 
PVT LTD 

SWATI 
JINDAL

304 
EXTENSION 
BLOCK THC

CS(COMM)1618/20
23

SH. 
MAHENDER 
KUMAR 
GUPTA VS. 
IQBAL 
SINGH 
CHHACHI

VIKAS_6687
@YAHOO.CO
.IN

304 
EXTENSION 
BLOCK THC

CS (COMM) 
1635/2023

ARPIT 
PAPERS PVT 
LTD VS. 
MANISH 
ENTERPRIS
ES

JYOTI 
SHARMA

JYOTI.LAW8
11@GMAIL.C
OM

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT) 

COURT ROOM 
410

SUIT FOR 
RECOVERY

PINKY SUIT 
VS NIYAJ 
KHAN

HITENDRA 
KUMAR

OFFICE@AC
ECONSILIU
M.COM

COURT ROOM 
410

SUIT FOR 
RECOVERY

HEMANT 
GUPTA VS 
NEERAJ

ADVRAKESH
@GMAIL.CO
M

COURT ROOM 
410

OMPi IDFC BANK 
VS TANYA

MAYANK 
MAHAJAN

MAHAJANA
DV1993@GM
AIL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
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t Name

Advocate 
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Number

Advocate 
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Date of e-
Payment of 
Court Fees

6 Central

774/2023 08.12.2023 9811330059 01.12.2023

775/2023 08.12.2023 9811330059 01.12.2023

MISC DJ 795/2023 11.12.2023 9999132159 07.12.2023

1600/2023 16.12.2023 NA NA 11.12.2023

1615/2023 19.12.2023 9555654545 NA 11.12.2023

1610/2023 20.12.2023 NA 11.12.2023

799/2023 20.12.2023 9513069789 12.12.2023

800/2023 20.12.2023 9513069789 12.12.2023

801/2023 20.12.2023 9513069789 14.12.2023

1616/2023 20.12.2023 9654531730 17.12.2023

1629/2023 22.12.2023 9654531730 22.12.2023

7 Central CS(COMM) 02.12.2023 9811179171 NA

CS(COMM) MISC. DJ 773/2023 04.12.2023 9899090801

CS(COMM) 07.12.2023 9871441764 24.11.2023

CS(COMM) 08.12.2023 9818774088 NA

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT) 

COURT ROOM 
410

OMPi IDFC BANK 
VS 
SOMNATH

MAYANK 
MAHAJAN

MAHAJANA
DV1993@GM
AIL.COM

COURT ROOM 
410

OMPi IDFC BANK 
VS CHAND 
BABU

MAYANK 
MAHAJAN

MAHAJANA
DV1993@GM
AIL.COM

COURT ROOM 
410

PUNJAB 
DISTRIBUT
ORS VS 
SWARAN 
ENGINERIN
G

ATUL 
RAWAT

RAWATADV
@GMAIL.CO
M

COURT ROOM 
410

SUIT FOR 
RECOVERY

M/S 
SAURABH 
INTERNET 
VS NOIDA

YASH 
KOTAK

COURT ROOM 
410

SUIT FOR 
RECOVERY

RAJDEEP 
STEELS VS 
VARDHAMA
N

NEERAJ 
SHARMA

COURT ROOM 
410

SUIT FOR 
RECOVERY

SBI VS 
ARUN 
KUMAR

BANKE 
BIHARI 
SHARMA

SHARMABA
NKE@GMAI
L.COM

COURT ROOM 
410

OMPi DCB BANK 
VS 
JASWANT

ANISH 
BHOLA

ANISHBHOL
AADV@GMA
IL.COM

COURT ROOM 
410

OMPi DCB BANK 
VS 
RAHISUDDI
N

ANISH 
BHOLA

ANISHBHOL
AADV@GMA
IL.COM

COURT ROOM 
410

OMPi DCB BANK 
VS TANIYA 

ANISH 
BHOLA

ANISHBHOL
AADV@GMA
IL.COM

COURT ROOM 
410

SUIT FOR 
RECOVERY

TEKNODOM
E INDIA VS 
CYBE

KARAMVEE
R

ADVKARAM
BEER@GMA
IL.COM

COURT ROOM 
410

SUIT FOR 
RECOVERY

DELHI JAL 
BOARD VS 
CHINAR

NARESH 
SHARMA

ADVKARAM
BEER@GMA
IL.COM

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
1549/2023

CANARA 
BANK VS 
KISHOR 
SHARMA

SANJAY 
AGGARWA
L

legalyukti63
@gmail.com

COURT ROOM 
302

RAHUL DEV 
VS CHHAVI 
PARASAR

DEEPAK 
RAO

deepakraoadv
ocate@gmail.
com

na

COURT ROOM 
302

CS(COMM) 
1557/2023

M/S R.K. 
GOEL 
ABHAY 
KUMAR 
JAIN VS 
MUNICIPAL 
CORP. OF 
DELHI

A.K. 
TRIVEDI

aktrivedilawo
ffices@gmail.
com

COURT ROOM 
302

ARB.A.(COMM) 
5/2023

PAAVNI 
ENGINEERI
NG VS 
UGRO 
CAPITAL 
LTD.

IMON 
BHATTACH
ARYA

imon.bhattac
harya@gmail.
com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

7 Central

CS(COMM) 11.12.2023 S B PANDEY9313780408 06.12.2023

OMP(I)COMM 14.12.2023 9667489743 01-10-2023

CS(COMM) 15.12.2023 7557244244 NA

OMP(I)COMM 19.12.2023 9310250694 21.11.2023

CS(COMM) 19.12.2023 9873347330 NA

CS(COMM) 19.12.2023 9873347330 NA

OMP(I)COMM 21.12.2023 9810294894 14.12.2023

OMP(I)COMM 21.12.2023 9811452022 NA

8 Central NIL

9 Central CS (COMM.) 05-12-2023 9212888057 28.11.2023

CS (COMM.) 05-12-2023 9811452022

CS (COMM.) 13-12-2023 9210804751 04.12.2023

CS (COMM.) 15-12-2023 9953538322 24.11.2023

CS (COMM.) 16-12-2023 9310250694 21.11.2023

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
1568/2023

SUNIL 
KUMAR VS 
JITENDRA 
SINGH

sbpandey7@y
ahoo.com

COURT ROOM 
302

CS(COMM) 
1587/2023

NEW INDIA 
COLOUR 
COMPANY 
LTD. VS TEX 
SHADOW 
PRIVATE 
LTD.

KAJAL 
CHANDRA

kajal.chandra
@yahoo.com

COURT ROOM 
302

OMP(COMM) 
177/2023

HITESH 
KUMAR VS 
SHRIRAM 
TRANSPORT 
FINANCE 
CO. LTD.

SAMARTH 
BHUTANI

advocate.sbh
utani@gmail.
com

COURT ROOM 
302

CS(COMM) 
1606/2023

ARPIT 
PAPERS 
PVT. LTD. 
VS PRACHI 
PAPERS 
AND CARDS

JYOTI 
SHARMA

jyoti.law811@
gmail.com

COURT ROOM 
302

OMP(I)COMM 
793/2023

IDFC FIRST 
BANK LTD. 
VS ANITA 
BALKISHAN

MAYANK 
MAHAJAN

mayank_mah
ajan05@yaho
o.com

COURT ROOM 
302

OMP(I)COMM 
794/2023

IDFC FIRST 
BANK LTD. 
VS MEENU 
GULSHAN

MAYANK 
MAHAJAN

mayank_mah
ajan05@yaho
o.com

COURT ROOM 
302

CS(COMM) 
1625/2023

HITESH 
KHURANA 
VS KANWAR 
ENTERPRIS
ES P. LTD.

RAJESH 
BANATI

rajeshbanati 
@yahoo.co.in

COURT ROOM 
302

OMP(I) COMM 
806/2023

HDFC BANK 
LTD. VS 
DHARMEND
ER SINGH

ANISH 
BHOLA

Anish_bhola1
7@yahoo.co
m

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-08

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS(COMM)1552/20
23

Bank Of 
Baroda Vs 
Renuka 
Mishra

CHITRA 
MALHOTR
A(P),

Chitramalhot
ralegal@gmai
l.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP(I) (COMM.) 
765/2023

Dcb Bank Ltd 
Vs Rahul 
Keshavdutt

ANISH 
BHOLA(P),

Anish 
bhola17@yah
oo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS(COMM)1578/20
23

Muneer Khan 
Vs Zubair 
Ahmed

Feroz 
Khan(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS(COMM)1591/20
23

Pet Kraft 
Through Its 
Partner Sh 
Ayan Alam 
Vs Ankur 
Goyal 
Proprietor 
Dazz Daicor

RAJESH 
KUMAR 
PANDEY(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS(COMM)1599/20
23

Arpit Papers 
Pvt Ltd Vs N 
S Card 
Through Its 
Proprietor 
Mohd 
Najmul

jyoti 
sharma(P),

Jyoti.law811
@gmail.com
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9 Central

CS (COMM.) 22-12-2023

CS (COMM.) 23-12-2023

CS (COMM.) MISC. DJ/772/2023 04-12-2023 9810272564

CS (COMM.) MISC. DJ/776/202304-12-2023 9810272564

CS (COMM.) 12-12-2023

10 Central 307 Civil 12-12-2023 9818636833 08-12-2023

307 Civil 15-12-2023 9718209970 13-12-2023

307 Civil 18-12-2023 99999421467 11-12-2023

307 Civil 22-12-2023 9999320409 07-12-2023

307 Civil 23-12-2023 9811379676 15-12-2023

11 Central 11-12-2023 708484777 18.09.2023

07-12-2023 9910515215 07.11.2023

13-12-2023 9999980081 -

09-12-2023 9999980081 -

09-12-2023 9999980081 -

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

COUNTER 
CLAIM/77/2023

SEDAN 
ENGINEERI
NG 
ENTERPRIS
ES AND ANR 
Vs ARANKA 
INDUSTRIE
S PRIVATE 
LIMITED

SHIVANG 
SHARMA(P)
,

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

MISC. 
DJ/824/2023

ICICI BANK 
Vs Khalid

Chetna 
Bhalla(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Mehrab 
Logistics And 
Aviation 
Limited VS 
Mahindra 
And 
Mahindra 
Financial 
Services 
Limited

MD. 
MUZAHIR 
HUSSAIN

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Mehrab 
Logistics And 
Aviation 
Limited VS 
Mahindra 
And 
Mahindra 
Financial 
Services 
Limited

MD. 
MUZAHIR 
HUSSAIN

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EX/COMM/594/20
23

M/S R K 
ENTERPRIS
ES Vs BOSE 
DESIGN PVT 
LTD

SH. VIKAS 
SHARMA

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/1575/202
3

Kavish Satija 
Vs SKCC 
Personal 
Care

Kamra & 
Associates

Office.advoca
te.sanjeev@g
mail.com

CS 
(COMM)/1597/202
3

HERO 
INVESTCOR
P PVT LTD 
Vs ASHOK 
KUMAR

Pramod 
Kumar 
Singh

aastha@thele
gist.com

CS 
(COMM)/1604/202
3

M/s 
BHALOTIA 
TRADING 
CO. Vs 
NAVARAM

Anant Rao anantyadav55
5@gmail.com

CS 
(COMM)/1632/202
3 

Vani 
Prakashan 
Group Vs 
Digibook 
Technologies 
Pvt. Ltd.

Ritwik 
Parikh

ritwikoff@out
look.com

CS 
(COMM)/1641/202
3

Amit Khanna 
Vs Pawan 
Girdhar

Vikas Bhatia vksbht6@gm
ail.com

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

CS (COMM)/1571/2023CS (COMM)/1571/2023 Ashok Gupta 
Vs 
Trapthedeal 
Internet 
Private 
Limited

Vivek 
Gupta(P),

advvivekgupt
ad19@gmail.
com

COURT ROOM 
310

CS 
(COMM)/1558/
2023

CS 
(COMM)/1558/202
3

Rishav 
Agency 
Through Its 
Spa Holder 
Vs Ms 
Srimander 
Dass And 
Sons 
Through Its 
Partners

Lokesh 
Jha(P),

advlokesh86
@gmail.com

COURT ROOM 
310

ARB A 
(COMM)/8/202
3

ARB A 
(COMM)/8/2023

Vinod Kumar 
Goyal Vs M/s 
Equitas 
Small 
Finance Bank 
Ltd

Deepak 
Yadav(P),

DeepakYadav
Advocate 
@Gmail.Com 

COURT ROOM 
310

ARB A 
(COMM)/6/202
3

ARB A 
(COMM)/6/2023

Vinod Kumar 
Goyal Vs M/s 
Equitas 
Small 
Finance Bank 
Ltd

Deepak 
Yadav(P),

DeepakYadav
Advocate 
@Gmail.Com 

COURT ROOM 
310

ARB A 
(COMM)/7/202
3

ARB A 
(COMM)/7/2023

Vinod Kumar 
Goyal Vs M/s 
Equitas 
Small 
Finance Bank 
Ltd

Deepak 
Yadav(P),

DeepakYadav
Advocate 
@Gmail.Com 

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
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11 Central

11-12-2023 9718844435 -

14-12-2023 9718621607 24.11.2023

15-12-2023 9654652295 31.10.2023

15-12-2023 8586834657 06.12.2023

18-12-2023 9811452022 -

21-12-2023 8872113907 15.12.2023

21-12-2023 9811452022 -

21-12-2023 7827141819 -

21-12-2023 9811452022 -

22-12-2023 9810479344 -

12 Central 401 CS(COMM) 1546/2023 01-12-2023 9711424345 24-11-2023

401 CS(COMM) 1544/2023 01-12-2023 7838656755 9-11-2023

401 CS(COMM) 1554/2023 5-12-2023 9810389109 17-03-2023

401 OMP(I) COMM 767/2023 5-12-2023 9811452022 NIL

401 OMP(I) COMM 768/2023 5-12-2023 9811452022 NIL

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COURT ROOM 
310

OMP 
(COMM)/176/2
023

OMP 
(COMM)/176/2023

Inder Juneja 
Vs Sbi Cards 
And Payment 
Service 
Limited

Rishi  
Kumar(P),

adv.rishikr@
gmail.co

COURT ROOM 
310

CS 
(COMM)/1586/
2023

CS 
(COMM)/1586/202
3

State Bank Of 
India Vs 
Lynda 
Chingthianm
awi Hangzo

BANKE 
BIHARI 
SHARMA(P)
,

advocatebkm
associates@g
mail.com

COURT ROOM 
310

CS 
(COMM)/1593/
2023

CS 
(COMM)/1593/202
3

Ishwar 
Chand Goel 
Vs Charan 
Dass Dinesh 
Kumar

JUHI 
ARORA(P),

advjuhi.arora
@gmail.com

COURT ROOM 
310

CS 
(COMM)/1596/
2023

CS 
(COMM)/1596/202
3

M/s Banwari 
Lal Arora 
And Sons Vs 
S R Foils And 
Hygiene 
Private 
Limited

Shivam 
Jasra(P),

jnjlawoffices
@gmail.com

COURT ROOM 
310

OMP (I) 
(COMM)/790/2
023

OMP (I) 
(COMM)/790/2023

Hdfc Bank 
Ltd Vs 
Gaurav 
Sanjay

ANISH 
BHOLA(P),

Anish_bhola1
7@yahoo.co
m

COURT ROOM 
310

CS 
(COMM)/1621/
2023

CS 
(COMM)/1621/202
3

Punjab 
National 
Bank Vs 
Anmol 
Creations 
And Ors

Akshay 
Singh 
Rajawat(P),

lawclinicoffic
e@gmail.com 
https://rd.ap
owersoft.com
/4sxg

COURT ROOM 
310

OMP (I) 
(COMM)/814/2
023

OMP (I) 
(COMM)/814/2023

DCB BANK 
LTD Vs 
Dharmendra 
Kumar

ANISH 
BHOLA(P),

Anish_bhola1
7@yahoo.co
m

COURT ROOM 
310

CS 
(COMM)/1628/
2023

CS 
(COMM)/1628/202
3

Amir Chand 
Jain Prop Of 
Roop Chand 
Amir Chand 
Jain Vs M/s 
Rajdeep 
Paper House 
And Anr

HIMANSHU 
Verma(P),

verma.himan
shu294@gma
il.com 

COURT ROOM 
310

OMP (I) 
(COMM)/813/2
023

OMP (I) 
(COMM)/813/2023

Hdfc Bank 
Ltd Vs Afzal 
Hussain

ANISH 
BHOLA(P),

Anish_bhola1
7@yahoo.co
m

COURT ROOM 
310

OMP 
(COMM)/180/2
023

OMP 
(COMM)/180/2023

Nidhi Pandey 
And Another 
Vs Sabharwal 
(sole 
Arbitrator

RAJIV 
BHASIN(P),

rejindergulati
07@gmail.co
m

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

LIFE STYLE 
V/S ABDUL 
WAHID 
ISMAIL 
PAWAR

SHREYAK 
GUPTA

shreyak 
guplta

JASCH 
FOILS V/S 
SUNNY 
MANGLANI

ASHISH 
JAIN

aashish 
legalhub@ya
hoo.com

M/S SUPER 
CASETTES 
INDUSTRIE
S  V/S M/S 
BHIMAVAR
AM 
COMMUNIT
Y NETWORK

K.K. 
KHETAN

kkkhetan@ts
eris.net

DCB BANK 
LTD V/S 
SUBHAN 
KALLU & 
ORS

ANISH 
BHOLA

anishbhola17
@yahoo.com

DCB BANK 
LTD V/S 
SURESH 
PAL& ORS

ANISH 
BHOLA

anishbhola17
@yahoo.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

12 Central

401 CS(COMM) 1556/2023 6-12-2023 9212888057 25.11.2023

401 OMP(I) COMM 771/2023 6-12-2023 9811452022 Nil

401 CS(COMM) 1583/2023 14.12.2023 9211033533 30.11.2023

401 CS(COMM) 1584/2023 14.12.2023 9811767517 24.11.2023

401 597/2023 14.12.2023 9899900345 NIL

401 CS(COMM) 1580/2023 13.12.2023 9958430361 07.12.2023

401 CS(COMM) 798/2023 19.12.2023 9873347330 18.12.2023

401 CS(COMM) 797/2023 19.12.2023 9873347330 18.12.2023

401 CS(COMM) 796/2023 19.12.2023 9873347330 18.12.2023

CS(COMM) 1614/2023 20.12.2023 9910632676 NIL 18.12.2023

401 CS(COMM) 1622/2023 21.12.2023 9810226738 16.12.2023

401 CS(COMM) 607/2023 21.12.2023 9968474458 NIL 18.12.2023

401 CS(COMM) 805/2023 21.12.2023 9811452022 20.12.2023

401 CS(COMM) 1640/2023 23.12.2023 8285614615 04.10.2023

401 CS(COMM) 1592/2023 15.12.2023 9212888057 28.11.2023

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

BANK OF 
BARODA 
V/S M/S 
BIKASH 
ENTERPRIS
ES

CHITRA 
MALHOTR
A

chitramalhotr
alegal@gmail
.com

DCB BANK 
LTD V/S 
JUMEDIN 
UMARRAJ
AN & ORS

ANISH 
BHOLA

anishbhola17
@yahoo.com

 RITESH 
BANSAL 
V/S  
RADHEY 
SHYAM 
AGRAWAL 

KALPANA 
HINGORA
NI

ADVOCATE_
KALPANA@
YAHOOMAIL
.COM

STATE 
BANK OF 
INDIA V/S 
ARUN 
KUMAR

BIPLAB 
KUMAR 
MUKHERJ
EE

ADVOCATEB
KM@GMAIL.
COM

EXEC(COMM
)

METAL 
FORGINGS 
PVT. LTD. 
V/S M/S 
SHREE JEE 
GENERAT
OR 
SPARES & 
ANR.

UDIT 
KUMRA

UDITKUMR
A@GMAIL.C
OM

PRAMILA 
JAIN V/S 
CHANDRA
PAL 
SEXENA

RAM 
PRAKASH 
SONI

INFO@PSLE
GALSOLUTI
ON.COM

IDFC 
FIRST 
BANK V/S 
RAJESH 
RAM 
KUMAR

MAYANK 
MAHAJAN

mayan_maha
jan05@yahoo
.com

IDFC 
FIRST 
BANK V/S 
DEEPAK 
ARORA

MAYANK 
MAHAJAN

mayan_maha
jan05@yahoo
.com

IDFC 
FIRST 
BANK V/S 
YUGAL 
SHARMA

MAYANK 
MAHAJAN

mayan_maha
jan05@yahoo
.com

SH. 
GOVIND 
TRADING 
COMPANY 
V/S NKS 
FOODS 
VENTURES 
PVT LTD

JASMINE 
DETWANI

PARAS 
RICE 
PRODUCTS 
P LTD V/S 
POONAM 
BANSAL & 
ORS

AJAY 
GUPTA

ajayg557@ya
hoo.com

ANI 
MARBALE 
& 
GRANITE 
V/S M/S 
SIMPLEX 
INFRASTR
UCTURES 
LTD & ORS

VEEER 
SINGH

DCB BANK 
LTD V/S 
MURSALIN 
NIJAMUD
DIN

ANISH 
BHOLA

anishbhola17
@yahoo.com

NARINDER 
SINGHV/S 
BALJEET 
SINGH 
ARORA

SHOURYA 
UPPAL

advocate.sho
uryauppal@g
mail.com

BANK OF 
BARODA 
V/S RAM 
HANUMAN
JI 
TRADING 
CO.

CHITRA 
MALHOTR
A

chitramalhotr
alegal@gmail
.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

12 Central

401 CS(COMM) 1642/2023 23.12.2023 9811161525 11.12.2023

13 Central 402 Civil 01-12-2023 9811594839 30-05-2022

402 Arbitration 01-12-2023 9811452022 ----

402 Arbitration 01-12-2023 9811452022 ---

402 13-12-2023 9654567373 ---

402 Arbitration 05-12-2023 9811452022 ---

402 Arbitration 06-12-2023 9811452022 ---

402 Civil 08-12-2023 9990389539 23-11-2023

402 Civil 09-12-2023 9953040048 01-12-2023

402 12-12-2023 9891194404 ---

402 Civil 14-12-2023 9211033533 30-11-2023

402 Civil 16-12-2023 9999178173 11-12-2023

402 Civil 14-12-2023 8285614615 03-10-2023

402 Civil 15-12-2023 9718209970 13-12-2023

402 Civil 19-12-2023 9810564087 13-12-2023

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

MANISH 
SUKHIJA 
V/S MCD

SATYEND
RA 
KUMAR 
SINGH

sksingh116@
gmail.com

SH. SANJEEV KUMAR 
SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/1543/202
3

M/s 
Envougue 
Furnishings 
India Pvt Ltd 
Vs M/s 
Soham 
Agency

Vir Chand 
Yadav(P),

vc.yadav.co@
gmail.com

OMP (I) 
(COMM)/764/2023

DCB BANK 
LTD Vs 
Shehnaj 
Jahoorkhan

ANISH 
BHOLA(P),

anishbhola17
@yahoo.com

OMP (I) 
(COMM)/763/2023

DCB  BANK 
LTD Vs 
Pardeep 
Jaibirsingh

ANISH 
BHOLA(P),

anishbhola17
@yahoo.com

Civil 
Execution

Execution 
(Comm)/596/2023

R P Builder 
Vs Mcd

Nadeem 
Khan(P),

nadeemkhan
nassociates@
gmail.com

OMP (I) 
(COMM)/769/2023

DCB BANK 
LTD Vs 
Bhupinder 
Singh

ANISH 
BHOLA(P),

anishbhola17
@yahoo.com

OMP (I) 
(COMM)/770/2023

DCB BANK 
LTD Vs 
Mohd Aslam

ANISH 
BHOLA(P),

anishbhola17
@yahoo.com

CS 
(COMM)/1561/202
3

M/S KRBL 
LTD Vs M/S 
SAGAR 
OVERSEAS

SHARVAN 
KUMAR 
BANSAL(P),

unitedmark@
unitedanduni
ted.com

CS 
(COMM)/1565/202
3

Rakesh Arora 
Vs Noida 
Polychem Pvt 
Ltd

MAYANK 
MAINI(P),

lawcmchamb
ers@gmail.co
m

Civil 
Execution

Execution 
(Comm)/593/2023

Paras 
Traders Vs 
Akash 
Electrotek 
Engineers 
Private 
Limited

Rakesh 
Kumar(P),

rksharma54
@gmail.com

CS 
(COMM)/1582/202
3

Ratan Lal 
Bansal Vs 
Radhey 
Shyam 
Agrawal

KALPANA 
HINGORAN
I(P),

advocate_kal
pana@yahoo
mail.com

CS 
(COMM)/1598/202
3

DABUR 
INDIA 
LIMITED Vs 
BAJAJ 
CONSUMER 
CARE LTD

Umang 
Tyagi(P),

OFFICE@U
MANGTYAGI
.COM

CS 
(COMM)/1585/202
3

NARINDER 
SINGH Vs 
RR 
AGENCIES

Shourya 
Uppal(P),

ADVOCATE.
SHOURYAU
PPAL@GMAI
L.COM

CS 
(COMM)/1595/202
3

Hero 
Motocorp Ltd 
Vs Ashok 
Kumar

aastha 
sharma(P),

aastha@thele
gist.com

CS 
(COMM)/1605/202
3

Trishna 
Trading And 
Another Vs 
Om Traders

SUBHASH 
CHANDRA  
CHAUHAN(
P),

krvip1972@g
mail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

13 Central

402 Civil 18-12-2023 LALIT(P), 9312272721 14-12-2023

402 Civil 20-12-2023 9810134864 16-12-2023

14 West CS 19-12-2023 9899658074 20-09-2023

CS 19-12-2023 9213905829 06-01-2022

15 West CS COMM 888/2023 07.12.2023 8800725748 05.11.2023

CS COMM 889/2023 07.12.2023 8800725748 05.11.2023

CS COMM 898/2023 11.12.2023 989952802 11.12.2023

CS COMM 915/2023 15.12.2023 9810019814 23.11.2023

CS COMM 916/2023 15.12.2023 9810019814 23.11.2023

CS COMM 934/2023 20.12.2023 9810362626 24.11.2023

CS COMM 935/2023 20.12.2023 986822334 07.11.2023

CS COMM 936/2023 20.12.2023 9650415415 07.11.2023

CS COMM 921/2023 18.12.2023 9811177238 02.11.2023

CS COMM 922/2023 18.12.2023 7428650450 05.11.2023

CS COMM 923/2023 18.12.2023 9311515886 26.10.2023

SH. SANJEEV KUMAR 
SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/1602/202
3

Manoj 
Kumar 
Aggarwal Vs 
Rupashi 
Shah

Advocate.lalit
@lalitmathur
.co.in

CS 
(COMM)/1611/2023

Reeta 
Agarwal Vs 
Jatinder 
Gupta

Sameer 
Dewan(P),

sameerdewan
123@rediffm
ail.com

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

201
Extn Block

CS 
(COMM)/930/2023

INDIAN 
OVERSEAS 
BANK Vs 
RAVI 
KHARBAND
A

BRIJESH 
KUMAR 
TAMBER(P)
,

officeof 
brijesktamber
@gmail.com

CS 
(COMM)/931/2023

ICICI BANK 
Vs AMIT 
KUMAR

MANISH 
KUMAR 
DEWAN(P),

manish@klfi
ndia.com

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

209
Extn Block

STATE 
BANK OF 
INDIA VS. 
SUNITA 
TYAGI

ASHOK 
KUMAR 

sbi09111@sbi
.co.in

STATE 
BANK OF 
INDIA VS. 
SURESH

ASHOK 
KUMAR 

sbi09111@sbi
.co.in

KARBI 
LTD. VS. 
SAGAR 
OVERSEAS

SHRAVAN 
BANSAL

shravanbansa
l124@gmail.c
om

STATE 
BANK OF 
INDIA VS. 
VIMLA 
DEVI

ASHOK 
KUMAR 
BAHL

bahlassociate
s1995@gmail.
com

STATE 
BANK OF 
INDIA VS. 
SOURAB 
BAURI

ASHOK 
KUMAR 
BAHL

bahlassociate
s1995@gmail.
com

PUNJAB 
NATIONAL 
BANK VS. 
RATAN 
CHAND 

A.K. 
SHAKYA

akshakya01@
gmail.com

CANARA 
BANK VS. 
SHALU

ANSHUMA
N 
SRIVASTAV
A 

sri.anshu83@
gmail.com

ANSA 
INTERIORS 
VS. ZAHIB 
SHAWL

SUMIT 
RAJPUT

partners@san
dspartners.in

UNION 
BANK OF 
INDIA VS. 
GURDEEP 
SINGH

ARUN 
NISCHAL

sanjaychadha
bsklegal.org

MOHAN 
MEAKIN 
LTD. VS. 
KUBER 
PROPCON 
PVT. LTD.

B.P. 
SHARMA

support@spn
legal.com

SUSHIL 
KUMAR 
GARG VS. 
RELIANCE 
DIGITAL 
PLATFORM 
AND 
PROJECT 
SERVICES

SUNIL 
KUMAR

sunilknb@gm
ail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

15 West

CS COMM 934/2023 20.12.2023 9810362626 11.11.2023

CS COMM 935/2023 20.12.2023 986822334 15.10.2023

CS COMM 936/2023 20.12.2023 9650415415 26.11.2023

CS COMM 943/2023 22.12.2023 9818376231 07.12.2023

CS COMM 944/2023 22.12.2023 9891072729 5.12.2023

CS COMM 945/2023 22.12.2023 9711707685 09.12.2023

CS COMM 946/2023 22.12.2023 9811081980 10.11.2023

CS COMM 947/2023 22.12.2023 9811135392 11.12.2023

CS COMM 61/2023 22.12.2023 9810061558 20.12.2023

CS COMM 952/2023 23.12.2023 7011113458 21.12.2023

16 West Civil 04-12-2023 NIL NIL 20-11-2023

04-12-2023 --- --- ---

04-12-2023 --- --- ---

04-12-2023 --- --- ---

05-12-2023 --- --- ---

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

PUNJAB 
NATIONAL 
BANK VS. 
RATAN 
CHAND 

A.K. 
SHAKYA

akshakya01@
gmail.com

CANARA 
BANK VS. 
SHALU

ANSHUMA
N 
SRIVASTAV
A 

sri.anshu83@
gmail.com

ANSA 
INTERIORS 
VS. ZAHIB 
SHAWL

SUMIT 
RAJPUT

partners@san
dspartners.in

ASHOK 
JAWA VS. 
LUXUR 
CABLES 
PVT. LTD

VIJAY KR. 
WADHWA

nwlawassocia
tes@gmail.co
m

PLASTOCRA
FT 
SANITARY 
INDIA PVT. 
VS. 
SUPERTECH 
LTD

KAPIL 
KHER

anilkher@gm
ail.com

NOOR 
ENTERPRIS
ES VS. NRI 
BUILDTECH 
INDIA PVT. 
LTD

MOHD. 
IRFAN

mohd.anish9
62@gmail.co
m

AGNI 
DEVICE VS. 
R.K. 
INDUSTRIE
S

ADITYA 
MATHUR

mail@wrbind
ia.com

SUNIL 
KUMAR 
SISODIYA 
VS. 
EXECUTIVE 
ENGINEER 
MCD

NITIN 
RANA

nitinrana750
@gmail.com

PARAMJEET 
SINGH VS. 
NISHA 
AGNIHOTRI

SURESH 
CHAND 
SINGHAL

scsinghal@re
diffmail.com

ASHOKSEH
RAWAT VS. 
EXECUTIVE 
ENGG. MCD

NITIN 
RANA

nitinrana756
@gmail.com

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

203
Extn Block

CS 
(COMM)/883/2023

STATE 
BANK OF 
INDIA Vs 
Bimla

ASHOK 
KUMAR 
BAHL (P)

Civi Execution Execution 
(Comm)/468/2023

Jasvinder 
Kaur Vs 
Sailander 
Kumar

Sushil 
Kumar  
Gulati(P),

Civi Execution Execution 
(Comm)/469/2023

Shri Sushil 
Kumar Vs 
Sailander 
Kumar

Sushil 
Kumar  
Gulati(P),

Civi Execution Execution 
(Comm)/467/2023

Vinod Kumar 
Vs Sailander 
Kumar

Sushil 
Kumar  
Gulati(P),

Civi Execution Execution 
(Comm)/470/2023

Sushil Kumar 
Vs Sailander 
Kumar

Sushil 
Kumar  
Gulati(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

16 West

Civil 06-12-2023 8447592082 10-11-2023

Civil 09-12-2023 9953040048 01-12-2023

Arbitration 09-12-2023 9811133644 NIL NIL

Arbitration 09-12-2023 9811133644 NIL NIL

09-12-2023 --- --- ---

Civil 09-12-2023 9810857495 NIL 06-12-2023

09-12-2023 --- --- ---

11-12-2023 --- --- ---

11-12-2023 --- --- ---

Civil 13-12-2023 --- --- ---

Civil 13-12-2023 9818286708 06-12-2023

Civil 14-12-2023

Civil 14-12-2023 9774700001

Civil 15-12-2023 NIL 20-11-2023

Civil 18-12-2023 9811563623 NIL 06-11-2023

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/886/2023

Airens 
Marketing 
Private Ltd 
Vs Radhe 
Krishna 
Industries

Yogesh 
Vidyakar(P),

YOGESHK08
8@GMAIL.C
OM

CS 
(COMM)/895/2023

Rakesh Arora 
Vs Mks Exim 
Solutions

MAYANK 
MAINI(P),

LAWCMCHA
MBERS@GM
AIL.COM

OMP (I) 
(COMM)/450/2023

Shriram 
Finance Ltd 
Vs Survinder 
Singh

Manoj 
Kumar(P),

OMP (I) 
(COMM)/451/2023

Shriram 
Finance Ltd 
Vs Suresh 
Kumar

Manoj 
Kumar(P),

Civi Execution Execution 
(Comm)/472/2023

Cars24 
Financial 
Services Pvt 
Ltd Vs 
Kanishk 
Pawar

lalit 
pandey(P),

CS 
(COMM)/894/2023

Ozell Cooner 
Paints Vs 
Begum Hajra 
Alias Hazra 
Begum

HEMANT 
CHATURVE
DI(P),

Civi Execution Execution 
(Comm)/471/2023

M/S 
MITHAS 
FOREVER Vs 
Air 
Command 
Eco Cooling 
Pvt Ltd

Deepak 
Vuttsya(P),

Civi Execution Execution 
(Comm)/474/2023

Goel 
Construction 
India Pvt Ltd 
Vs Ramky 
Infrastructur
e Limited

Nadeem 
Khan(P),

Civi Execution Execution 
(Comm)/473/2023

Techwell 
Enterprisesth
rough Its 
Prop Sh Anil 
Kant Vs 
Anexa Home 
Appliances 
India Pvt Ltd

ANIL 
KUMAR(P),

CS 
(COMM)/906/2023

State Bank Of 
India Vs 
Shivam

RAMESH 
GUPTA(P),

CS 
(COMM)/905/2023

Modern 
Engineering 
Works Vs 
Elegance 
Baby

ADITYA 
OBEROI(P),

RENUSINGH
_09@YAHO
O.CO.IN

CS 
(COMM)/911/2023

M/s Daima 
And Co Vs 
Bhupinder 
Singh Jaggi

Deepika 
Advocate(P),

NO PHYCIAL FILE FILLED                      -------

CS 
(COMM)/910/2023

Digital 
Patang 
Private 
Limited Vs 
Mendy 
Electronics 
And 
Communicati
ons

Harish 
Gaur(P),

HARISH.GA
UR@HOTMA
IL.COM

30-11-2023
29-11-2023
30-11-2023

CS 
(COMM)/917/2023

STATE 
BANK OF 
INDIA Vs 
Rajveer

ASHOK 
KUMAR 
BAHL (P)

CS 
(COMM)/926/2023

Union Bank 
Of India Vs 
Akshita 
Gupta

ARUN 
NISCHAL(P
),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

16 West

Civil 18-12-2023 --- ---

Civil 18-12-2023 NIL --- 11-12-2023

Arbitration 19-12-2023 9650810426 NIL

Arbitration 19-12-2023 9650810426 NIL

Arbitration 19-12-2023 9650810426 NIL

Arbitration 19-12-2023 9650810426 NIL

Arbitration 19-12-2023 9650810426 NIL

Arbitration 19-12-2023 9650810426 NIL

Arbitration 19-12-2023 9811133644 NIL NIL

Arbitration 19-12-2023 9811133644 NIL NIL

Arbitration 19-12-2023 9811133644 NIL NIL

Civil 19-12-2023 9818823289 11-10-2023

Civil 21-12-2023 9811375940 30-10-2023

Civil 22-12-2023 7290911000 20-12-2023

Civil 22-12-2023 9810719101 17-10-2023

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/925/2023

Sukhvinder 
Kaur Vs M/s 
Ani Overseas

Rajeev 
Agarwal(P),

CS 
(COMM)/924/2023

Om Logistics 
Limited Vs 
Precia 
Pharma 
Private 
Limited

om 
logistics(P),

OMP (I) 
(COMM)/474/2023

HDFC BANK 
Vs Zaheer 
Khan

MANISH 
SHANKER 
VERMA(P),

MSVERMAC
HAMBERS@
GAMIL.COM

OMP (I) 
(COMM)/478/2023

HDFC BANK 
Vs Shekhar 
Ram 
Chander

MANISH 
SHANKER 
VERMA(P),

MSVERMAC
HAMBERS@
GAMIL.COM

OMP (I) 
(COMM)/470/2023

HDFC BANK 
Vs Ayub 
Khan

MANISH 
SHANKER 
VERMA(P),

MSVERMAC
HAMBERS@
GAMIL.COM

OMP (I) 
(COMM)/475/2023

HDFC BANK 
Vs Varun 
Chand

MANISH 
SHANKER 
VERMA(P),

MSVERMAC
HAMBERS@
GAMIL.COM

OMP (I) 
(COMM)/476/2023

HDFC BANK 
Vs Vishwajit 
Chaurasia

MANISH 
SHANKER 
VERMA(P),

MSVERMAC
HAMBERS@
GAMIL.COM

OMP (I) 
(COMM)/473/2023

HDFC BANK 
Vs Tofik 
Tayyub 
Hussain

MANISH 
SHANKER 
VERMA(P),

MSVERMAC
HAMBERS@
GAMIL.COM

OMP (I) 
(COMM)/477/2023

SHRIRAM 
FINANCE 
LTD Vs Annu 
Sharma

Manoj 
Kumar(P),

OMP (I) 
(COMM)/471/2023

SHRIRAM 
FINANCE 
LTD Vs 
Krishan Pal

Manoj 
Kumar(P),

OMP (I) 
(COMM)/472/2023

SHRIRAM 
FINANCE 
LTD Vs Vikal 
Singh

Manoj 
Kumar(P),

CS 
(COMM)/933/2023

manash life 
style p ltd Vs 
Sgm Trading 
Co

NAGESHW
AR 
KUMHAR(P
),

INFO@DEYA
NDKUMAHA
R.COM

CS 
(COMM)/941/2023

KUMAR 
AND 
KUMAR Vs 
KUMAR

Subodh 
Kumar 
Singh(P),

ADVSUBHO
DHKUMARS
INGH@GMA
IL.COM

CS 
(COMM)/949/2023

Neptune 
Container 
Line And 
Logistics 
Private 
Limited Vs V 
S Techno

Manish 
Khurana(P),

OFFICE@KL
YSLEGAL.CO
M

CS 
(COMM)/948/2023

Inteirocraft 
Pvt Ltd Vs 
Abs Seating 
Pvt Ltd

MUKESH 
SHARMA(P)
,

JITUMUKES
H@YAHOO.I
N



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
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t Name

Advocate 
Mobile 
Number

Advocate 
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Date of e-
Payment of 
Court Fees

17 West CS (COMM) 01-12-2023 9312276651 03-10-2023

CS (COMM) 05-12-2023 9811227766 20-11-2023

CS (COMM) 06-12-2023 7503414900 04-12-2023

CS (COMM) 07-12-2023 9811896060 05-12-2023

CS (COMM) 07-12-2023 9818186704 22-12-2021

CS (COMM) 07-12-2023 9968010672 04-10-2023

CS (COMM) 12-12-2023 9818500675 04-12-2023

CS (COMM) 13-12-2023 9560366379 08-12-2023

CS (COMM) 14-12-2023 9811006742 20-04-2023

19-12-2023 9650810426 Nil

CS (COMM) 19-12-2023 9953154353, 12-12-2023

15-12-2023 9811133644 Nil

CS (COMM) 14-12-2023 MK SINHA 9810138385 12-12-2023

19-12-2023 9811133644 Nil

CS (COMM) 23-12-2023 818040003, 22-12-2023

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

202
Extn Block

CS 
(COMM)/879/2023

M/S ZETA 
BUILDTECH 
PVT LTD Vs 
M/S 
POPULAR 
SPIRITS LLP

RAJEEV K. 
TEWARI 

r.tewari88@g
mail.com

CS 
(COMM)/884/2023

M/S 
PLATINEX 
DB VALVES 
INDIA PVT 
LTD Vs M/S 
DBN 
OVERSEAS

STUTI 
WASON

wasonandwas
on@gmail.co
m

CS 
(COMM)/885/2023

ALROCS 
LIFESTYLE 
PVT LTD Vs 
SOHIL 
AHMAD

RISHAB 
SINGHAL

rsinghal3062
@gmail.com

CS 
(COMM)/891/2023

State Bank Of 
India Vs Ajit 
Singh 
Through Its 
Lrs Vs Ajit 
Singh  
Deceased  
Through Its 
Lrs

ASHOK 
KUMAR

kumarashoka
dvovcate@g
mail.com

CS 
(COMM)/892/2023

Tarlok Singh 
Vs M/s 
Mechmaark 
Fil Tech 
India Pvt Ltd

AMARJEET 
SINGH 
GMBHIR

jeetmrts@yah
oo.com

CS 
(COMM)/893/2023

Super Sign 
Industries Vs 
Sunrise 
Agencies

SANJAY 
KUMAR

lawver.saniay
@gmail.com

CS 
(COMM)/902/2023

A P S 
SURGICALS 
PVT LTD Vs 
SHIVANSH 
RATHORE

SIIASHI 
PRAKASH 

ray.pankaj@y
ahoo.co.in

CS 
(COMM)/904/2023

HARSO 
STEELS PVT 
LTD Vs 
COMRACK 
INFONET 
PVT LTD

(MADHAYV 
KUMAR) 

advmadhavk
umar@gmail.
com

CS 
(COMM)/912/2023

SURESH 
CHANDRA 
INFRATECH 
PVT LTD Vs 
M/S S.S 
TOTAL 
CONSTRUCT
ION INDIA 
PVT. LTD

ANIL 
SHARMA

annisharma1
3@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/480/202
3

HDFC BANK 
LIMITED Vs 
ABUSYED 
FAIZ 
HUSSAINI

MANISH 
VERMA

msvermacha
mbers@gmail
.com

CS 
(COMM)/932/2023

BANK OF 
BARODA Vs 
MANISH 
DUTTA

SUMIT 
ANAND

suprapartner
slegal@gmail.
com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/455/2023

SHRIRAM 
FINANCE 
LTD Vs SHIV 
KR 
KUSHWAHA

MANOJ 
KUMAR

manojk.adv@
gmail.com

CS 
(COMM)/913/2023

PREETI 
SHARMA Vs 
PRASHANT 
SHARMA

mjksinha@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/479/2023

SHRIRAM 
FINANCE 
LIMITED Vs 
SATYENDRA 
5215

MANOJ 
KUMAR

manojk.adv@
gmail.com

CS 
(COMM)/953/2023

M/S 
BONGCHIN
DIA PVT 
LTD Vs 
MANOJ 
KUMAR  
ETC

GOVIND 
RISHI

govind.rishi
@acumenjuri
s.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
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Responden
t Name

Advocate 
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Number

Advocate 
email ID
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Payment of 
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17 West

CS (COMM) 23-12-2023 582628330 08-12-2023

CS (COMM) 23-12-2023 9810163624 18-12-2023

CS (COMM) 23-12-2023 9810163624 18-12-2023

18 West 59/2023 05-12-2023 9811126091 26-10-2023

877/2023 01-12-2023 9999797220 13.10.2023

876/2023 01-12-2023 9999797220 13.10.2023

890/2023 07-12-2023 9968010672 04-10-2023

900/2023 12-12-2023 9810163624 01-12-2023

901/2023 12-12-2023 9810019614 20-11-2023

842/2023 13-12-2023 7982685292 07.12.2023

914/2023 15-12-2023 7428650450 3-11-2023

918/2023 16-12-2023 9811273040 02-11-2023

919/2023 16-12-2023 9811563623 06-11-2023

929/2023 19-12-2023 Iqbal Singh 8586925160 08-12-2023

940/2023 21-12-2023 9871567339 24-11-2023

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/954/2023

M/S VERMA 
STAINLESS 
STEEL Vs 
M/S ARTS 
OF WOODS 
PRESENTAT
IES

ASHU 
RALHAN

ashu.ralhan1
4@gmail.com

CS 
(COMM)/955/2023

Om Logistics 
Limited Vs 
MODES 
RETAILS 
SALES  AND 
MARKETIN
G

ARUN 
AGGARWA
L

advmadhavk
umar@gmail.
com

CS 
(COMM)/956/2023

Om Logistics 
Limited Vs 
SAI 
PARENTRAL 
LIMITED

ARUN 
AGGARWA
L

advmadhavk
umar@gmail.
com

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

210
Extn Block

COUNTER 
CLAIM/59/20
23

SAKIR V. 
ZAARA

ANKUR 
SINGHAL

ankursinghal
advocate@g
mail.com

CS 
(COMM)/877/
2023

M/S 
VINTAGE 
CREDIT V. 
ANIL 
KUMAR

GAURAV 
MALHOTR
A

malhotra-
gaurav1976@
yahoo.co.in

CS 
(COMM)/876/
2023

M/S 
VINTAGE 
CREDIT V. 
RAM NIWAS

GAURAV 
MALHOTR
A

malhotra-
gaurav1976@
yahoo.co.in

CS 
(COMM)/890
/2023

Super Sign 
Industries Vs 
Aadhishakthi 
Agencies

Sanjay 
Kumar

lawyer.sanjay
@gmail.com

CS 
(COMM)/900
/2023

Om Logistics 
Limited Vs 
Gopane 
Consumer 
Product 
Private 
Limited

Arun 
Aggarwal

advocatearun
23@gmail.co
m

CS 
(COMM)/901/
2023

State Bank Of 
India Vs 
Manish

Ashok 
Kumar Bahl

bahl.associate
s1995@gmail.
com

CS 
(COMM)/903
/2023

State Bank Of 
India. VS. 
Roshan Lal

Nidhi 
Pandey

nidhipandeyk
n@gmail.com

CS 
(COMM)/914/
2023

Mohan 
Meakin 
Limited Vs 
Shalini 
Securities 
Private 
Limited

B.P. Sharma support@spn
legal.com

CS 
(COMM)/918/
2023

Max 
Engineering 
And 
Marketing 
Private 
Limited Vs 
Amarjeet 
Singh

Jitender 
Kumar 
Dhingra

Jkdhingra201
4@gmail.com

CS 
(COMM)/919/
2023

Union Bank 
Of India Vs 
Ravi Sudan

Arun 
Nischal

arunnischal@
gmail.com

CS(Comm.)/9
29/2023

Parvinder 
kaur chawla 
Vs Rachna 
copy house

advocateiqbal
93@gmail.co
m

CS 
(COMM)/940
/2023

Ganpati 
Spring and 
Foam Ind. Vs 
Sajiya

Sabhay 
Choudhary

sabhay@lexin
digo.in



Court District Court Room Case Type Case Number Advocate
No.

Date of 
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Petitioner 
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Advocate 
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Date of e-
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18 West

950/2023 23-12-2023 9212888057 21.11.2023

951/2023 23-12-2023 9811041494 02.12.2023

19 West 01-12-2023 9213905829 09/02/21

02-12-2023

02-12-2023 9810294894 17/11/23

04-12-2023 9999797229 13/10/23

04-12-2023 9810481016 27/11/23

09-12-2023 9811133644 17/11/23

09-12-2023 9811133644 17/11/23

09-12-2023 9873706792 10/11/23

11-12-2023 9871897844 28/11/23

13-12-2023 9990781015 23/11/23

13-12-2023 9718025439 07/12/23

18-12-2023 9953154353 04/12/23

18-12-2023 9810552424 03/11/23

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/950
/2023

Canara Bank 
Vs Anoop

Chitra 
Malhotra

chitramalhotr
a@gamil.com

CS 
(COMM)/951/
2023

Bharat Arora 
Vs Asfak 
Ahmed

Radhey 
Shyam

radheyshyam
avd@gmail.c
om

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

403
Extn Block

CS 
(COMM)/878/2
023

CS 
(COMM)/878/2023

ICICI BANK 
LIMITED Vs 
SUNIL 
SINGH

MANISH 
KUMAR 
DEWAN

Execution 
(Comm.)/466/2
023

Execution 
(Comm.)/466/2023

Boorent 
Enterprises 
Vs Krishna 
Techno 
Engineers

CS 
(COMM)/880/2
023

CS 
(COMM)/880/2023

Rajesh Arora, 
Proprietor Vs 
Gold Star Dry 
Offset Pvt. 
Ltd.

RAJESH 
BANATI

rajeshbanati
@yahoo.com

CS 
(COMM)/881/2
023

CS 
(COMM)/881/2023

Vintage 
Credit And 
Leasing Pvt 
Ltd Vs Simmi 
Aggarwal

GAURAV 
MALHOTR
A

CS 
(COMM)/882/2
023

CS 
(COMM)/882/2023

Hero 
Motocorp Ltd 
Vs Owner / 
Proprietor

AASTHA 
SHARMA

mail@thelegi
st.com

OMP (I) 
(COMM.)/453/
2023

OMP (I) 
(COMM.)/453/2023

Shriram 
Finance 
Limited Vs 
Rajesh S/o 
Sh Ram 
Chand

MANOJ 
KUMAR

OMP (I) 
(COMM.)/454/
2023

OMP (I) 
(COMM.)/454/202
3

Shriram 
Finance 
Limited Vs 
Sangeeta 
Sharma

MANOJ 
KUMAR

CS 
(COMM)/897/2
023

CS 
(COMM)/897/2023

Canara Bank 
Vs Neeru 
Dewan

NITESH 
KUMAR

ritumishra.ad
vocate@gmai
l.com

CS 
(COMM)/899/2
023

CS 
(COMM)/899/2023

Rajesh 
Kumar 
Narang Vs 
Care Health 
Insurance 
Ltd

AMIT 
KUMAR 
MAIHAN

savlawassocia
te@gmail.co
m

CS 
(COMM)/907/2
023

CS 
(COMM)/907/2023

State Bank Of 
India Vs 
Kappu(LRs)

RAJIV 
KUMAR 
THAKUR

thakur.rajiv1
985@gmail.c
om

CS 
(COMM)/908/2
023

CS 
(COMM)/908/2023

State Bank Of 
India Vs Ravi

RAMESH 
GUPTA

pandeynidhik
n@gmail.com

CS 
(COMM)/920/2
023

CS 
(COMM)/920/2023

Bank Of 
Baroda Vs 
Ankur 
Sharma

PRATYUSH 
PARIMAL

suprapartner
slegal@gmail.
com

CS 
(COMM)/927/2
023

CS 
(COMM)/927/2023

Mohan 
Meakin 
Limited Vs 
Jagat 
Realcon 
Private 
Limited

BISHAN 
SHARMA

support@spn
legal.com



Court District Court Room Case Type Case Number Advocate
No.
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Petitioner 
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Advocate 
Mobile 
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Advocate 
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19 West

18-12-2023 9810552424 09/11/23

19-12-2023 9811133644 17/11/23

19-12-2023 9650810426 04/12/23

19-12-2023 9650810426 04/12/23

20-12-2023 9810719339 16/12/23

20-12-2023 9910431437 07/12/23

21-12-2023 8285672608 23/11/23

21-12-2023 9643089237 29/11/23

20 1 CS(COMM) 687/2023 14.12.2023 8376841313 04.12.2023

1 CS(COMM) 688/2023 14.12.2023 8376841313 04.12.2023

1 CS(COMM) 692/2023 16.12.2023 997177226

1 CS(COMM) 693/2023 16.12.2023 9990605966 12.12.2023

1 CS(COMM) 695/2023 16.12.2023 8376841313 04.12.2023

1 CS(COMM) 698/2023 19.12.2023 9810134864 29.01.2023

1 CS(COMM) 702/2023 20.12.2023 9811576230

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/928/2
023

CS 
(COMM)/928/2023

Mohan 
Meakin 
Limited Vs 
Kunal Mehta

BISHAN 
SHARMA

support@spn
legal.com

OMP (I) 
(COMM.)/469/
2023

OMP (I) 
(COMM.)/469/202
3

Shriram 
Finance Ltd 
Vs Harpreet 
Singh

MANOJ 
KUMAR

OMP (I) 
(COMM.)/481/
2023

OMP (I) 
(COMM.)/481/2023

Hdfc Bank 
Limited Vs 
Anil Kumar

MANISH 
SHANKER 
VERMA

msvermacha
mbers@gmail
.com

OMP (I) 
(COMM.)/482/
2023

OMP (I) 
(COMM.)/482/202
3

Hdfc Bank 
Limited Vs 
Yogendra 
Singh

MANISH 
SHANKER 
VERMA

msvermacha
mbers@gmail
.com

CS 
(COMM)/937/2
023

CS 
(COMM)/937/2023

Jatinder Dev 
Seth  
Proprietor Of 
 M/S Jaydee 
Enterprises 
Vs M/S 
Dangus RM 
India 
Company  
Through Its 
Proprietor 
Ms.  Archana

RAJOO 
GUPTA

CS 
(COMM)/938/2
023

CS 
(COMM)/938/2023

Canara Bank 
Vs M/s 
Anvisha 
Enterprises

ARUN 
YADAV

arunyadav80
3@gmail.com

CS 
(COMM)/939/2
023

CS 
(COMM)/939/2023

SARAOGI 
SUPER 
SALES PVT. 
LTD Vs 
Manish 
Kumar 
Ranka

VARUN 
BEDI

advocatevaru
nbedi@gmail.
com

CS 
(COMM)/942/2
023

CS 
(COMM)/942/2023

M/s Dev Knit 
 And Sales Vs 
M/s 
Vidyarthi 
Sethi School 
Wear

SUSHIL 
TIWARI

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

CANARA 
BANK VS. 
MR. 
CHNDRA 
GUPT 
SINGH 
NAGPAL & 
ORS.

EKANT 
LUTHRA

EKANTLUTH
RAANDASSO
CIATES@GM
AIL.COM

CANARA 
BANK VS. 
MR. KAVITA 
DHAMA & 
ORS.

EKANT 
LUTHRA

EKANTLUTH
RAANDASSO
CIATES@GM
AIL.COM

GUARDIAN 
HEALTHCA
RE 
SERVICES 
PVT. LTD. Vs 
VINAY 
MEHTA 
@VINAY 
MEHATA

MANISH 
GANDHI

MANISHGA
NDHI11@GM
AIL.COM

01.12.2023, 
05.12.2023

LEVI 
STRAUSS 
VS. ASHOK 
KUMAR

SHRAVAN 
KR. 
BANSAL

UNITEDMA
RK@UNITE
DANDUNITE
D.COM

CANARA 
BANK VS. 
MOHD. 
IKHLAKH 
CLOTH 
HOUSE & 
ORS.

EKANT 
LUTHRA

EKANTLUTH
RAANDASSO
CIATES@GM
AIL.COM

NEHA 
BANSAL VS. 
ANCHIT 
GUPTA

SAMEER 
DEWAR

SAMEERDE
WAN123@R
EDIFFMAIL.
COMM

M/S 
ANDSLITE 
PVT. LTD. 
VS. 
TRENTEEK 
ELECTRONI
CS PVT. LTD.

B.K. 
PANDEY

BASHISHTH
APANDEY@
GMAIL.COM

11.12.2020, 
06.12.2023
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20

1 CS(COMM) 701/2023 20.12.2023 9810134793 13.12.2023

1 CS(COMM) 705/2023 21.12.2023 9810463278 07.12.2023

1 CS(COMM) 707/2023 22.12.2023 20.12.2023

1 CS(COMM) 708/2023 22.12.2023 9899239930 12.12.2023

1 CS(COMM) 714/2023 23.12.2023 20.12.2023

1 CS(COMM) 717/2023 23.12.2023 20.12.2023

1 CS(COMM) 718/2023 23.12.2023 20.12.2023

1 CS(COMM) 719/2023 23.12.2023 20.12.2023

1 CS(COMM) 715/2023 22.12.2023 9971576500 01.12.2023

21 25 OMP (COMM.) 167/2023 01-12-2023 9654567373 20.11.2023

25 OMP (COMM.) 171/2023 07-12-2023 9871441764 31.10.2023

25 OMP (COMM.) 172/2023 07-12-2023 958270573 26-10-2023

25 OMP (COMM.) 173/2023 07-122023 9312833620 04-12-2023

25 OMP (COMM.) 174/2023 08-12-2023 8076028046 08-12-2023

25 OMP (COMM.) 175/2023 09-12-2023 8744022322 06-12-2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

M/S HERO 
INVESTCOR
P PVT. LTD. 
VS. ASHOK 
KUMAR

ANIL 
KUMAR 
SAHU

ALLIPCARE
@GMAIL.CO
M

PAHARPUR
COOLING 
TOWERS 
LTD. VS. 
SHAKTI API 
FOODS PVT. 
LTD.

ATANU 
SAIKIA

LAWYER.SAI
KIA@GMAIL
.COM

CANARA 
BANK VS. 
SANJAY 
SINGH 
SAITHALA & 
ORS.

KUMAR 
VISHWAJE
ET

9718909886, 
8882642450

ADV.VISHW
JEET@GMAI
L.COM

M/S JAGAN 
NATH 
INDUSTRIE
S THROUGH 
ITS 
PARTNER 
MR. 
SAURABH 
ANAND VS. 
M/S SHREE 
GRAPHICS 
SOLUTIONS

SHWETAN 
K SHARMA

EXISLEGAL
@GMIL.COM

CANARA 
BANK VS. 
TUNNA KR.

KUMAR 
VISHWAJE
ET

9718909886, 
8882642450

ADV.VISHW
JEET@GMAI
L.COM

CANARA 
BANK VS. 
SATNAM 
SINGH & 
ANR.

KUMAR 
VISHWAJE
ET

9718909886, 
8882642450

ADV.VISHW
JEET@GMAI
L.COM

CANAR 
BANK VS. 
SANJAY 
SINGH

KUMAR 
VISHWAJE
ET

9718909886, 
8882642450

ADV.VISHW
JEET@GMAI
L.COM

CANARA 
BANK VS. 
VIRENDRA 
SAH & ORS.

KUMAR 
VISHWAJE
ET

9718909886, 
8882642450

ADV.VISHW
JEET@GMAI
L.COM

RAGESHRE
E 
RAJMOHAN 
VS. M/S 
AHRA 
CREATIONS 
& ANR.

VAIBHAV 
VUTTS, 
ANUPRIYA 
SHYAM

EMAIL@VU
TTS.COM

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

GAGAN 
SACHDEVA 
VS RBL 
BANK 
LIMITES

NADEEM 
KHAN

nadeemkhan
nassociates@
gmail.com

Narender 
Kumar Vs 
GENERAL 
MANAGER

Avinash 
Kumar 
Trivedi(P),

aklrivedilawo
ffice@gmail.c
om

LAXMI 
SETH Vs 
M/S 
TRADEBULL
A 
SECURITIES 
PRIVATE 
LTD

HARSHIT 
SHISHODIA
(P)

NOT  
AVAILABLE

M/s Fiitjee 
Ltd Vs Sujay 
Kumar Jha

MOHIT 
GUPTA(P)

mohitadv@ya
hoo.co.

kumar 
infratech and 
 construction 
pvt ltd Vs U 
O I Through 
The 
Executive 
Engineer

KAMAL 
SINGH(P)

eromlaw1956
@gmail.com

SAFDARJUN
G CLUB Vs 
KRANTI 
ANAND

LAV 
DHAWAN

nayyaradi@g
mail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 OMP (COMM.) 176/2023 13-12-2023 9810294894 11-12-2023

25 OMP (COMM.) 177/2023 14-12-2023 9911483692 14-12-2023

25 OMP (COMM.) 178/2023 15-12-2023 9810512928 15-12-2023

25 OMP (COMM.) 179/2023 16-12-2023 9313471929 15-12-2023

25 OMP (COMM.) 184/2023 23-12-2023 9810009829 23-12-2023

25 OMP (COMM.) 185/2023 23-12-2023 9810006115 20-12-2023

25 CS (COMM.) 667/2023 04-12-2023 30-11-2023

25 CS (COMM.) 636/2023 09-11-2023 9602338663 07.11.2023

25 CS (COMM.) 670-2023 07-12-2023 9811059032 06-12-2023

25 CS (COMM.) 671/2023 07-12-2023 9811059032 06-12-2023

25 CS (COMM) 674/2023 08-12-2023 9810463278 02-12-2023

25 CS (COMM.) 675/2023 08-12-2023 9811059032 06-12-2023

25 CS (COMM.) 676/2023 08-12-2023 9811059032 06-12-2023

25 CS (COMM.) 680/2023 11-12-2023 9999467283 04-12-2023

25 CS (COMM.) 681/2023 11-12-2023 9871877755 09-12-2023

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

INDO 
ALUSYS 
INDUSTRIE
S PVT LTD 
Vs SS 
GROUP PVT 
LTD

RAJESH 
BANTI

rajeshbanati
@yahoo.com

GURU 
GOVIND 
SINGH 
GOVT 
HOSPITAL 
Vs Sarvesh 
Security 
Services Pvt 
Ltd

VIKAS 
SAINI(P)

officeofadvsu
shikeshkuma
r@gmail.com

NAGAR 
PALIKA 
NOKHA Vs 
ENVIRO 
INFRA 
ENGINEERS 
PVT LTD

NIRAJ 
KUMAR 
SINGH(P)

deesaysing_1
7@yahoo.co
m

UNION OF 
INDIA Vs 
AGARWAL 
AND CO

ASHISH 
KUMAR 
SHARMA 
(P)

ashishsharma
379@gmail.c
om

Refop India 
Company Vs 
In Vogue 
Apparel

NIRAJ 
SINGH

nirajsinshadv
@gmail.com

BALAJI 
AGRO PVT 
LTD Vs 
UNION OF 
INDIA

Ashish 
Khorana

Khoraaassoci
ates@gmail.c
om

1st LIMITED 
Vs SUMA 
TRADEX 
PVT LTD

ARUN 
SHARMA

9999020047,   
9716528911

contactus@a
kjlaw.in

ZEPHYR 
TOYMAKER
S PVT LTD 
Vs 
KIPA INDIA 
PVT LTD

ACHAL 
SHEKHAR(
P),

achal.shekhar
@ediplis.com

State Bank Of 
India Vs 
Salim 
Proprietor 
M/s Juned 
Garments

SHIV 
TYAGI(P)

shivktyagi1@
gmail.com

State Bank Of 
India Vs 
Riyasat Ali 
Proprietor 
M/s Sufiya 
Enterprises

SHIV 
TYAGI(P)

shivktyagi1@
gmail.com

PAHARPUR 
COOLING 
TOWERS 
LTD Vs 
ROOTS 
COOLING 
SYSTEMS 
PVT LTD

ATANU 
SAIKIA(P)

lawyer.sainik
@gmail.com

State Bank Of 
India Vs 
Jatin Bansal 
Proprietor 
M/s Bansal 
Enterprises

SHIV 
TYAGI(P)

shivktyagi1@
gmail.com

State Bank Of 
India Vs Md 
Zeeshan 
Khan 
Proprietor 
M/s Mb 
Foods

SHIV 
TYAGI(P)

shivktyagi1@
gmail.com

HT MEDIA 
LTD Vs 
DIGAMBAR 
SINGH 
PROP 
PRACHAR 
MEDIA 
SOLUTIONS

MADHUR 
DHINGRA(
P)

rakesh@amsa
ssociates.co.i
n

PRIYA 
SETHI Vs 
OXIRICH 
REALTORS 
PRIVATE 
LIMITED

ANIRUDH 
BHATIA(P)

anirudhbhati
13@gmail.co
m



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 CS (COMM.) 682/2023 11-12-2023 9871877755 09-12-2023

25 CS (COMM.) 685/2023 13-12-2023 9899511131 01-12-2023

25 CS (COMM.) 686/2023 14-12-2023 8376841313 05-12-2023

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

MEENAKSH
I KATARIA 
Vs OXIRICH 
REALTORS 
PRIVATE 
LIMITED

ANIRUDH 
BHATIA(P)

anirudhbhati
13@gmail.co
m

KAOMNI 
TRADINGH 
PVT LTD Vs 
Mizal 
Polymers

RISHABH 
MANOCHA

manochaqris
habh26@gma
il.com

CANARA 
BANK Vs 
SKY 
DIGITAL HD 
CABLE TV

EKANT 
LUTHRA

ekantluthraa
ndassociates
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

21

25 CS (COMM.) 690/2023 16-12-2023 9311824970 12-12-2023

25 CS (COMM.) 691/2023 16-12-2023 9311824970 12-12-2023

25 CS (COMM.) 694/2023 16-12-2023 9999132159 12-12-2023

25 CS (COMM.) 697/2023 19-12-2023 828520235 19-12-2023

25 CS (COMM.) 700/2023 19-12-2023 9910280608 20-12-2023

25 CS (COMM.) 703/2023 21-12-2023 9811122114 21-12-2023

25 CS (COMM.) 704/2023 21-12-2023 9810463278 16-12-2023

25 CS (COMM.) 706/2023 22-12-2023 9718909886 21-12-2023

25 CS (COMM.) 709/2023 22-12-2023 9718909886 21-12-2023

25 CS (COMM.) 711/2023 22-12-2023 9873082662 20-12-2023

25 CS (COMM.) 712/2023 22-12-2023 9899218215 15-12-2023

25 CS (COMM.) 713/2023 22-12-2023 9899032907 18-12-2023

25 CS (COMM.) 720/2023 23-12-2023 9718909886 23-12-2023

25 CS (COMM.) 721/2023 23-12-2023 9718909886 23-12-2023

22 24 01-12-2023 9718209970 21-11-2023

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

PUNJAB 
NATIONAL 
BANK Vs 
RINKI DEVI 
PROP Of M/s 
Great India 
Fashion

INDRA 
NARAIN(P)

associatenara
yan2a@gmail
.com

CANARA 
BANK Vs 
PLANET 
CAST 
MEDIA 
SERVICE 
LTD

EKANT 
LUTHRA

associatenara
yan2a@gmail
.com

STATE 
BANK OF 
INDIA Vs 
LALIT GIRI

ADITYA 
KUMAR 
ROUT

id_akrwtadvc
ate@gmail.co
m

Neeraj 
Proprietor 
Quality 
Interior Vs 
PRIME 
TELECOME 
LTD

MUKUND 
YADAV(P)

harish@bara
hamilegalserv
ices.com

Excelling Geo 
And 
Engineering 
Consultant 
Private 
Limited Vs C 
S 
Construction 
Company 
Private 
Limited

RAKESH 
KUMAR(P)

rksharma@g
mail.com

SANVIK 
ENGINEERS 
(INDIA) PVT 
LTD Vs Asian 
Hotels North 
Ltd

ASHISH 
KUMAR(P)

jai@jsecham
bers.com

PAHARPUR 
COOLING 
TOWERS 
LTD Vs 
SHANKARA 
SHANKARA 
SANKUL

ATANU 
SAIKIA(P)

lawyer.saikia
@gmail.com

Canara Bank 
Vs Atul 
Jaiswal

KUMAR 
VISHWAJE
ET

adv.vishwajee
t@gmail.com

Canara Bank 
Vs Shree 
Balaji Fruit 
And 
Vegetable 
Processing 
Industries

KUMAR 
VISHWAJE
ET

adv.vishwajee
t@gmail.com

Devsai 
Construction 
Pvt Ltd Vs 
Indiabulls 
Hosuing 
Finance 
Limited

RAVI 
SINGH 
PAWAR(P)

advrspawarde
l@gmail.com

HT MEDIA 
Vs Atul Deo

RAHUL 
MALHOTR
A(P)

rahulmalhotr
a@gmail.com

Fairwealth 
Financial 
Services Ltd 
Vs 
AGARWAL 
KUMAR

Taran 
Aggarwal

tarangagarwa
l@agarwaljetl
ey.com

Canara Bank 
Vs 
Chakaravati 
Ministries 
AND ORS

KUMAR 
VISHWAJE
ET

adv.vishwajee
t@gmail.com

Canara Bank 
Vs Manoj 
Kumar and 
ors

KUMAR 
VISHWAJE
ET

adv.vishwajee
t@gmail.com

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

Suit for 
Trademarks

CS 
(COMM)/662/2023

Hero 
Investcorp 
Pvt Ltd Vs 
Owner 
Proprietor

aastha 
sharma(P),

AASTHA89S
HARMA@G
MAIL.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees22

24 01-12-2023 9899632870 09-11-2023

24 01-12-2023 9433433333 29-11-2023

24 02-12-2023 9810122176 20-11-2023

24 02-12-2023 9910271290 30-11-2023

24 02-12-2023 9577211995 27-11-2023

24 05-12-2023 9953098101 02-12-2023

24 06-12-2023 9810017859 04-12-2023

24 07-12-2023 9212416114 25-11-2023

24 07-12-2023 9643242952 25-11-2023

24 08-12-2023 9643242952 21-11-2023

24 08-12-2023 9643242952 21-11-2023

24 09-12-2023 9810017859 08-12-2023

24 11-12-2023 9871877755 23-11-2023

24 16-12-2023 8376841313 04-12-2023

24 16-12-2023 9313471929 14-12-2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

Suit for 
Trademarks

CS 
(COMM)/661/2023

M/s Asian 
Travel 
Company Pvt 
Ltd Vs M/s 
Mahua 
Broadcasting 
Private Ltd

Kunal 
Madan(P),

Kuwalmadan
93@gmail.co
m

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/168/2023

M/s 
Showcraft 
Productions 
Pvt Ltd Vs 
Sahitya Kala 
Parishad

Viren 
Bansal(P),

virenbansal1
@gmail.com

Suit for 
Trademarks

CS 
(COMM)/664/2023

Rspl Limited 
Vs 
Harshvardha
n Jain 
Tarding As 
Ms Rahul 
Udhyog

Sanjeev  
Singh(P),

Email. ID not 
available

Suit for 
Trademarks

CS 
(COMM)/666/2023

Khatri 
Tillpatti 
Bhandar Pvt 
Ltd Vs Radha 
Devi Khatri

Abhishek 
Singh(P),

advocate@lai
-law.com

Suit for 
Trademarks

CS 
(COMM)/665/2023

Greenply 
Industries 
Ltd Vs John 
Doe Ashok 
Kumar

S 
Karthik(P),

skarthik9141
@gmail.com

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/170/2023

Union Of 
India Vs 
Mahipal 
Singh

AJAY 
BIDHURI(P
),

Email. ID not 
available

Suit for 
Trademarks

CS 
(COMM)/668/2023

Mold Tek 
Packaging 
Limited Vs 
Pronton Plast 
Pack Private 
Limited

Shravan 
Bansal(P),

skbansalipr@
gmail.com

Suit for 
Recovery

CS 
(COMM)/673/2023

M/s Ceeco 
Technologies 
Pvt Ltd Vs 
M/s Inspira 
Enterprise 
India Ltd

vikas 
chhabra(P),

chhabravikas
440@gmail.c
om

Suit for 
Recovery

CS 
(COMM)/672/2023

State Bank Of 
India Vs 
Ajmal Khan 
Proprietor 
Alfaiz 
Garments

Shiv  
Tyagi(P),

Email. ID not 
available

Suit for 
Recovery

CS 
(COMM)/677/2023

Sbi Vs Mohd 
Shahid

Shiv  
Tyagi(P),

Email. ID not 
available

Suit for 
Recovery

CS 
(COMM)/678/2023

Sbi Vs 
Rizwan Alam 
Proprietor 
M/s Hassan 
Enterprises

Shiv  
Tyagi(P),

Email. ID not 
available

Suit for 
Trademarks

CS 
(COMM)/679/2023

RSPL Vs 
ANIL 
UDHAWDAS 
RAIKESH

Shravan 
Bansal(P),

skbansalipr@
gmail.com

Suit for 
Recovery

CS 
(COMM)/683/2023

Amit Chopra 
Vs Oxirich 
Realtors Pvt 
Ltd

ANIRUDH 
BHATIA(P),

Email. ID not 
available

Suit for 
Recovery

CS 
(COMM)/696/2023

Canara Bank 
Vs Ram 
Metals

Ekant  
Luthra(P),

ekant23@gm
ail.com

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/181/2023

Union Of 
India Vs 
Agrawal And 
Co

ASHISH 
KUMAR 
SHARMA(P)
,

ashishsharma
379@gmail.c
om



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

22

24 16-12-2023 9313471929 14-12-2023

24 19-12-2023 9811852189 15-12-2023

24 20-12-2023 9213528073 15-12-2023

24 20-12-2023 9821015761 18-12-2023

24 22-12-2023 9899218215 14-12-2023

24 22-12-2023 9418909886 20-12-2023

24 23-12-2023 9418909886 14-12-2023

23 SOUTH NIL

24 SOUTH NIL

25 SH. SANDEEP YADAV South NIL

26 South NIL

27 South NIL

28 NIL

29 14 01.12.2023 - 29.11.2023

18.12.2023 L.G. DAS 9868811417 16.12.2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/180/2023

Union Of 
India Vs 
Agrawal And 
Co

ASHISH 
KUMAR 
SHARMA(P)
,

ashishsharma
379@gmail.c
om

Suit for 
Trademarks

CS 
(COMM)/699/2023

The Supreme 
Industries 
Limited Vs 
Rekha 
Polypipes

ANUBHAV 
MEHROTR
A(P),

mehrotranub
hav@gmail.c
om

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/182/2023

Gyan Bharti 
Institute Of  
Skill 
Development 
Vs 
Government 
Of Nct Of 
Delhi  
Through 
Director  
Academics 
Department 
Of Training 
Technical 
Education

Vipin  
Pillai(P),

1980adv@gm
ail.com

Objection U/s 
34 Arbitration 
Conciliation Act

OMP 
(COMM)/183/2023

Rossell India 
Limited Vs 
ERNST AND 
YOUNG LLP

Asmita 
Narula(P),

Email. ID not 
available

Suit for 
Recovery

CS 
(COMM)/710/2023

HT MEDIA 
LTD Vs 
Deepti 
Singhal

RAHUL 
MALHOTR
A(P),

RAHULSSM
ALHOTRA@
GMAIL.COM

Suit for 
Recovery

CS 
(COMM)/716/2023

Canara Bank 
Vs Jagat Pal 
Singh

KUMAR 
VISHWJEE
T(P),

255VISHWJE
ET@GMAIL.
COM

Suit for 
Recovery

CS 
(COMM)/722/2023

Canara Bank 
Vs Sandhya 
Yadav

KUMAR 
VISHWJEE
T(P),

255VISHWJE
ET@GMAIL.
COM

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

RECOVERY 
SUIT

CS//COMM/1082
/2023

STATE 
BANK OF 
INDIA VS. 
VINOD 

AMIT 
KUMAR 
SINGH

SINGHAMIT
0071@GMAI
L.COM

CS/COMM/1118/2
023

NARESH 
CHAND 
JAIN VS. 
ZASFA 
PACKAGIN
G

DASS_LG@Y
AHOO.COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

29 14

19.12.2023 9354124731 18.12.2023

23.12.2023 - 21.12.2023

30 SH. AJAY KUMAR JAIN 20 02-12-2023 9811756351 20.10.2023

02-12-2023 7988648591 30.11.2023

04-12-2023 9811756351 20.10.2023

04-12-2023 9833947824 01.12.2023

04-12-2023 2023-11-01 9833947824 01.12.2023

05-12-2023 28.11.2023

05-12-2023 9911125245 16.11.2023

06-12-2023 7838773507 21.11.2023

08-12-2023 9810040036 23.11.2023

11-12-2023 9910772005 30.11.2023

12-12-2023 9891836353 - 07.12.2023

16-12-2023 9891787719 29.11.2023

18-12-2023 9811756351 20.10.2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

RECOVERY 
SUIT

CS/COMM/2/202
4

DHARAM 
DIGITAL 
PRESS VS. 
MINOSHA 
INDIA 
LTD.

TUSHAR 
SHARMA

TUSHARSHA
RMA133@G
MAIL.COM

CS/COMM/1129/
2023

SUNCERT 
EVENTS 
PVT. LTD. 
VS. 
MRACLE 
MGMT SL

SITAB ALI 
CHAUDHA
RY

SITAB.ADVO
CATE@GMA
IL.COM

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/1083/202
3

STATE 
BANK OF 
INDIA Vs 
RATUL 
KUMAR 
SHOME

Mukesh 
Ranjan(P),

MU:KESHRA
NJANADVOC
ATE@GMAIL
.COM

Commercial 
Suit

CS 
(COMM)/1081/202
3

M/S DOVE 
REALTORS 
PVT LTD Vs 
M/S 
UNITED 
SPRITS 
LIMITED

VIKAS 
SANI(P),

MAIL@PRA
XISLA 
WCHAMBER
S.COM

Commercial 
Suit

CS 
(COMM)/1086/202
3

AMGR TUBE 
PVT LTD 
(COMPANY) 
Vs 
STARLAND 
CRAFT PVT 
LTD

SADDAM 
HUSSAIN(P
),

MU:KESHRA
NJANADVOC
ATE@GMAIL
.COM

Commercial 
Suit

CS 
(COMM)/1085/202
3

RCPL 
LOGISTICS 
PVT LTD Vs 
AVAANTE 
INTERNATI
ONAL CO

Gaurav 
Puri(P),

advgauravpur
i@gmail.com 

Commercial 
Suit

CS 
(COMM)/1084/202
3

RCPL 
LOGISTICS 
PVT LTD Vs 
RACHNA 
OVERSEAS 
PVT LTD

advgauravpur
i@gmail.com 

Commercial 
Suit

CS 
(COMM)/1090/202
3

M/S 
GREENPLY 
INDUSTRIE
S LTD Vs 
M/S SADHU 
RAM AND 
CO

S 
Karthik(P),

9999053229
9810322985

prehatterhian
dassociates@ 
gmail.com

Commercial 
Suit

CS 
(COMM)/1089/202
3

M/S 
JAINSONS 
DEPARTME
NTAL 
STORES Vs 
GARDENS 
OF THE 
EARTH 
PRIVATE 
LIMITED 
(JUGGERNA
UT)

RAKESH 
SHARMA(P)
,

advocaterake
shsharma200
6@gmail.com

Commercial 
Suit

CS 
(COMM)/1096/202
3

STATE 
BANK OF 
INDIA Vs 
SANTOSH 
JAISWAL

AMIT 
SINGH(P),

Singhamit00
71@gmail.co
m 

Commercial 
Suit

CS 
(COMM)/1103/202
3

ATUL 
AGGARWAL 
Vs M/S 
MODULAR 
INFRATECH 
PRIVATE 
LTD

ATUL 
KUMAR 
JAIN(P),

TULHIGHCO
URT2000@Y
AHOO.COM

Commercial 
Suit

CS 
(COMM)/1106/202
3

CHL 
LIMITED Vs 
M/S RETAIL 
CONCEPT 
AND 
DESIGNS

MANSI 
CHADHA(P)
,

chadhaandas
sociates@redi
ffmail.com 

Commercial 
Suit

CS 
(COMM)/1108/202
3

WORKSURE 
MEDPHARM
A 
CONSULTA
NCY INDIA 
PVT LTD Vs 
ACCESS 
HEALTH 
INTERNATI
ONAL 
(INDIA 
HEALTH 
SYSTEMS 
COLLABORA
TIVE)

ROHIT 
SHARMA(P)
,

Commercial 
Suit

CS 
(COMM)/1111/2023

BERRY TEX 
PRIVATE 
LIMITED Vs 
ABC 
CLOTHING 
INC

Zorawar  
Singh(P),

tandtlaw@ta
ndtlaw.co.in 

Commercial 
Suit

CS 
(COMM)/1119/2023

STATE 
BANK OF 
INDIA Vs 
LIJO 
GEORGE

Mukesh 
Ranjan(P),

-
mukeshranja
nadvocate@g
mail.com 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

30 SH. AJAY KUMAR JAIN 20

21-12-2023 12.10.2023

31 MS. ANU GROVER BALIGA 21 01-12-2023 S.G. & CO 9810100554 29.11.2023

05-12-2023 7011848842 21.11.2023

05-12-2023 7011848842 21.11.2023

05-12-2023 9811106945 21.11.2023

06-12-2023 9811343911 30.11.2023

06-12-2023 9811899279 31.10.223

07-12-2023 9868112556 30.10.2023

07-12-2023 9810126707 02.12.2023

11-12-2023 9717111574 27.03.2023

16-12-2023 9990505143

16-12-2023 9312046733 11.12.2023

18-12-2023 9811114489 30.11.2023

18-12-2023 7838389845 01.12.2023

18-12-2023 9811062351 22.11.2023

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/1127/2023

SMT LAXMI 
DEVI Vs M/S 
WHITE 
WEBB 
INTERIORS 
LLP

RANBAHAD
UR 
SINGH(P),

995399185
8800901538

rbsingh0308
@gmail.com

SOUTH-
EAST

Petition u/s 
34 of 
Arbitration 
and 
Conciliation 
Act

OMP 
(COMM)/109/2023

Varun Gupta 
Vs Irrigation 
And Flood 
Control Dept 
Through 
Gnctd

S.GOEL6@Y
AHOO,CO.

Commercial 
Suit

CS 
(COMM)/1092/202
3

State Bank Of 
India Vs 
MUKESH

AMIT 
SINGH(P),

SINGHAMIT
0071@GMAI
L.COM

Commercial 
Suit

CS 
(COMM)/1093/202
3

State Bank Of 
India Vs R 
Nantha 
Kumar

AMIT 
SINGH(P),

SINGHAMIT
0071@GMAI
L.COM

Petition u/s. 
34 of 
Arbitration 
and 
Conciliation 
Act

OMP 
(COMM)/110/2023

Delhi 
Development 
Authority Vs 
VATS 
BUILDERS

Promila 
kapoor(P),

PROMI.SHA
RMA@GMAI
L.COM

Commercial 
Suit

CS 
(COMM)/1098/202
3

State Bank Of 
India Vs 
Anamika Jha

KALPANA 
NA(P),

RBSAMAIYA
RADV.@GM
AILCOM

Commercial 
Suit

CS 
(COMM)/1097/202
3

Vijay Lifters 
Vs Simplex 
Infrastructur
e Ltd

Naveen 
Bhardwaj(P)
,

MAIL@NBAS
SOCIATES.N
ET

Commercial 
Suit

CS 
(COMM)/1101/2023

M/s Salora 
International 
Limited Vs 
Hemant 
Madan

AJAY 
MALVIYA(P
),

AJAYMALVI
YALAW@YA
HOO.COM/G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/1102/202
3

Mk 
Commercio E 
Industria 
Sarl Vs Liza 
Food 
Products Pvt 
Ltd

Bahiste 
jahan(P),

SIDDIQUIM
N67@GMAIL
.COM

Commercial 
Suit

CS 
(COMM)/1107/202
3

NB 
TECHNOCR
ATES 
THRUOG 
ITS AR OR 
PROP Vs 
SUPPORTM
ART 
GLOBAL 
SERVICES 
PVT LTD

NITESH 
KUMAR(P),

ARVINDRAO
ADV@GMAI
L.COM

Commercial 
Suit

CS 
(COMM)/1113/2023

Rakesh 
Baijnath Vs 
Globalcore 
Packaging 
Pvt Ltd

RAGHAV 
ALOK (P)

ALOK1RAGH
AV@GMAIL.
COM

Commercial 
Suit

CS 
(COMM)/1112/2023

Kapoor 
Imaging Pvt 
Ltd Vs Shri 
Rakesh 
Gupta

rajendra 
yadav(P),

YADAVRAZE
N@GMAIL.C
OM

Execution 
Petition

EXECUTION 
(COMM)/540/2023

Nishi Gupta 
Properietor 
Of Ms Anchit 
Marketing 
Associates Vs 
M/s Aadhar 
Graphics

Abhishek 
Aggarwal(P)
,

GNAGGARW
AL.CO@GMA
IL.COM

Commercial 
Suit

CS 
(COMM)/1121/2023

Punjab 
National 
Bank Vs Lalit 
Kumar Singh

Sunav 
Rastogi(P),

SUNAVRUST
GI@GMAIL.
COM

Commercial 
Suit

CS 
(COMM)/1120/202
3

Satya 
Parkash And 
Brothers 
Private 
Limited Vs 
Municipal 
Corporation 
Of Delhi 
Through Its 
Commissione
r

aseem 
mehrotra(P)
,

MEHROTRA
_ASEEM@Y
AHOO.CO.IN



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

31 MS. ANU GROVER BALIGA 21

19-12-2023 7706864222 30.11.2023

Misc DJ/1894/2023 21-12-2023 9871260076 20.11.2023

21-12-2023 9953740177 23.12.2023

23-12-2023 8505902233 14.12.2023

32 SH. BHUPESH KUMAR 22 23-12-2023 9810244197 14-12-2023

21-12-2023 9868546432 19-12-2023

21-12-2023 9013155901 18-10-2023

18-12-2023 7985456927 27-06-2023

16-12-2023 9811108123 21-11-2023

05-12-2023 98-11-126091 26-10-2023

33 MS. NIRJA BHATIA 23 06-12-2023 9910345105 --

SOUTH-
EAST

Execution 
Petition

EXECUTION 
(COMM)/542/2023

Midhat Shafi 
Vs M/s Aegis 
Infra 
Solutions Pvt 
Ltd

OMAR 
HOODA 
AND 
EESHA 
BAKSHI (P)

EESHABAKS
HI.LEGAL@
GMAIL.COM

Commercial 
Suit

Nishi Gupta 
Vs Aadhar 
Graphics And 
Ors

SATYA 
PRAKASH 
BHARDWA
J (P)

LAW.SPBHA
RDWAJ@GM
AIL.COM

Petition u/s 
9of 
Arbitration 
and 
Conciliation 
Act

OMP (I) 
(COMM)/75/2023

Accelerate 
Productx 
Ventures Pvt 
Ltd Vs Gill 
Ventures

AMIT 
KUMAR(P),

AMIT.KUMA
R@LEXSTO
NEGROUP.C
OM

Petition u/s 
34 of 
Arbitration 
and 
Conciliation 
Act

OMP 
(COMM)/132/2023

M/S Amrit 
Lal Behl And 
Sons Vs 
Union Of 
India

NITESH 
KUMAR(P),

SEEMA.14SI
NGH@GMAI
L.COM

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/1128/20
23

M/s Kapas 
Vs Q N 
Traders

Vijay 
Waghey(P)
,

wagheyvi@ya
hoo.co.in

Commercial 
Suit

CS 
(COMM)/1124/20
23

M/S AJAY 
INDUSTRI
AL 
CORPORAT
ION 
LIMITED 
Vs 
BATHINDA 
BUSINESS 
COMPANY

NAVNEET 
SHARMA

navneetshar
maadvocate
@gmail.co

Execution 
Petition

CS 
(COMM)/1125/20
23

SPJ 
CARGO 
PRIVATE 
LIMITED 
Vs M/S 
WHITE 
GLOBE 
AND ORS.

Utkarsh 
Joshi 
& 
Anirudh 
Suresh, 

utkarshjoshi2
55@gmail.co
m 

Commercial 
Suit

CS 
(COMM)/1114/20
23

MR. DILIP 
BHANUSH
ALI AND 
ORS. Vs 
FRANCHIS
E INDIA 
BRAND  
LTD. AND 
ORS.

VISHISHT 
SINGH 

VISHISHTSI
NGH2020@
GMAIL.COM

Commercial 
Suit

CS 
(COMM)/1109/20
23

MEENA 
BAZAAR 
THROUGH 
PROPRIET
OR Vs 
RAMJI 
DAS 
ARORA 
THROUGH 
LRS AND 
ORS.

SUSHIL 
TEKRIWA
L(P),

tekadvo@gm
ail.com

Commercial 
Suit

CS 
(COMM)/1087/2
023

Harpal 
Singh Vs 
Devika 
Estate 
Manageme
nt Private 
Limited

ANKUR 
SINGHAL(
P),

ankursinghal
advocate@g
mail.com

Commercial 
Suit

CS 
(COMM)/1094/202
3

Vijay Kumar 
Sirohi Vs M/s 
Hsk Infra 
Private 
Limited

Nishant 
Sharma(P),

gaurav7.onlin
e7@gmail.co
m 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees33 MS. NIRJA BHATIA 23

11-12-2023 7406073670 --

18-12-2023 9810172093 09-02-2023

18-12-2023 8595228794 11-12-2023

18-12-2023 7674448276 11-12-2023

21-12-2023 9810064398 26-09-2023

34 23 06-12-2023 9910345105 --

11-12-2023 7406073670 --

18-12-2023 9810172093 09-02-2023

18-12-2023 8595228794 11-12-2023

18-12-2023 7674448276 11-12-2023

21-12-2023 9810064398 26-09-2023

35 NIL

36 EAST NIL

37 EAST 101 CS COMM 438/2023 02-12-2023 9899408618 01-12-2023

38 CS(COMM) 127/2023 02-12-2023 9899923389 28-05-2022

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/1105/202
3

BOJ 
LIMITED 
YUGEN 
KISHA  ANR 
Vs Girish 
Sharma

NITESH 
KUMAR(P),

Chamberschi
rayuj@gmail.
com

CS 
(COMM)/1117/2023

Lalit K 
Chandhok Vs 
india center 
foundation

Naveen 
Goyal & 
Rishi 
Bhatnagar

rishi@naveen
law.com 

CS 
(COMM)/1116/2023

Kapoor 
Imaging Pvt 
Ltd Vs 
Amitabh Rai

rajendra 
yadav(P),

yadavrazen@
gmail.com

CS 
(COMM)/1115/2023

M/s Sunita 
And 
Construction
s Vs Bharat 
Bhushan 
Sunda

pradeep  
kumar(P),

pradeepvats0
5 gmai 1.co rn 

CS 
(COMM)/1126/202
3

Parijat 
Industries 
India Pvt Ltd 
Vs Mattela 
Suresh

HARDEEP 
SINGH(P),

hsdhi11on20
02@gmail.co
m

SH. RAJESH KUMAR 
SINGH

Commercial 
Suit

CS 
(COMM)/1094/202
3

Vijay Kumar 
Sirohi Vs M/s 
Hsk Infra 
Private 
Limited

Nishant 
Sharma(P),

gaurav7.onlin
e7@gmail.co
m 

CS 
(COMM)/1105/202
3

BOJ 
LIMITED 
YUGEN 
KISHA  ANR 
Vs Girish 
Sharma

NITESH 
KUMAR(P),

Chamberschi
rayuj@gmail.
com

CS 
(COMM)/1117/2023

Lalit K 
Chandhok Vs 
india center 
foundation

Naveen 
Goyal & 
Rishi 
Bhatnagar

rishi@naveen
law.com 

CS 
(COMM)/1116/2023

Kapoor 
Imaging Pvt 
Ltd Vs 
Amitabh Rai

rajendra 
yadav(P),

yadavrazen@
gmail.com

CS 
(COMM)/1115/2023

M/s Sunita 
And 
Construction
s Vs Bharat 
Bhushan 
Sunda

pradeep  
kumar(P),

pradeepvats0
5 gmai 1.co rn 

CS 
(COMM)/1126/202
3

Parijat 
Industries 
India Pvt Ltd 
Vs Mattela 
Suresh

HARDEEP 
SINGH(P),

hsdhi11on20
02@gmail.co
m

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. ARVIND KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

SBI VS 
AANCHAL 
VERMA & 
ANR

MS. 
SHALINI 
UPADHYAY

SHALINIAD
VOCATE@G
MAIL.COM

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

201, New 
Building KKD

DEVI SINGH 
VS ANIL 
KUMAR*

ANKIT 
SINGH

ankit.singh77
70@gmail.co
m



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees38

--do-- CS(COMM) 128/2023 11-12-2023 9811861348 08-12-2023

--do-- CS(COMM) 129/2023 12-12-2023 9818307300 17-11-2023

--do-- 8/2023 14-12-2023 9811758739 -----------

--do-- 9/2023 18-12-2023 9910574027 -----------

--do-- 10/2023 18-12-2023 9910574027 -----------

--do-- 11/2023 18-12-2023 9910574027 -----------

--do-- 12/2023 18-12-2023 9910574027 -----------

--do-- 13/2023 18-12-2023 9910574027 -----------

--do-- CS(COMM) 130/2023 13-12-2023 9811194067 18.11.2023

--do-- EX(COMM) 125/2023 05.12.2023 9213861442 N/A -----------

--do-- EX(COMM) 126/2023 13.12.2023 7503766465 -----------

--do-- EX(COMM) 127/2023 14.12.2023 AMBARESH 7065659714 -----------

--do-- CS(COMM) 131/2023 16-12-2023 8896932838 29.11.2023

--do-- CS(COMM) 132/2023 19-12-2023 9810231350 30-11-2023

--do-- CS(COMM) 133/2023 19-12-2023 9718037050

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

MAHESH 
PAL VS MCD

CHAMAN 
SHARMA

chaman.shar
ma@yahoo.c
o.in

PUNJAB 
NATIONAL 
BANK VS 
KRITIKA 
SHARMA

SAYAK 
BANDOPAD
HYAY

sayak.law@g
mail.com

OMP (I) 
(COMM) 

HINDUSTAN 
UNILEVER 
LTD. VS 
NAVGRAH 
ENTERPRIS
ES

AVIRAL 
TIWARI

aviral.tiwari0
2@gmail.com

OMP (I) 
(COMM) 

SHRI RAM 
FINANCE 
LTD. VS 
DEEPAK 
SHARMA

SUNNY 
ARORA

albuslawfirm
s@gmail.com

OMP (I) 
(COMM) 

SHRI RAM 
FINANCE 
LTD. VS 
RAMESH 
SHARMA

SUNNY 
ARORA

albuslawfirm
s@gmail.com

OMP (I) 
(COMM) 

SHRI RAM 
FINANCE 
LTD. VS 
JAGBIR

SUNNY 
ARORA

albuslawfirm
s@gmail.com

OMP (I) 
(COMM) 

SHRI RAM 
FINANCE 
LTD. VS 
NAVEEN 
SINGH

SUNNY 
ARORA

albuslawfirm
s@gmail.com

OMP (I) 
(COMM) 

SHRI RAM 
FINANCE 
LTD. VS 
ASIF

SUNNY 
ARORA

albuslawfirm
s@gmail.com

JASMINE 
HYGIENE 
PRODUCTS 
PVT. LTD. 
VS SACHIN 
KUMAR

DINESH 
YADAV

advdinesh82
@gmail.com

VARISA VS 
MOHD. 
ALEEM 
RAJA

Y.S. 
PANWAR

PREHLAD 
RAI GARG 
VS YES SIR 
CATERING 
SEVICES 
PVT LTD

MOHIT 
KUMAR

advmohitshr
@gmail.com

VIKAS GOEL 
VS 
MUNICIPAL 
CORPORATI
ON OF 
DELHI

ambareeshad
v@gmail.com

STATE 
BANK OF 
INDIA VS 
PINKEY

SUCHITA 
DIXIT

agnihotrisuch
ita@gmail.co
m

NEERAJ 
AGGARWAL 
VS M/S 
SHASHI 
BHUSHAN 
PANDEY

VIKRANT 
MITTAL

vfvictory@gm
ail.com

CENTRAL 
BANK OF 
INDIA VS 
GANGA 
RAM

RAM 
RAGHVEN
DRA

ramraghvend
rar@gmail.co
m

11-07-2023 & 
30-08-2023



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

38

--do-- CS(COMM) 134/2023 19-12-2023 9718037050

--do-- CS(COMM) 135/2023 19-12-2023 9718037050

--do-- CS(COMM) 136/2023 19-12-2023 9718037050

--do-- CS(COMM) 137/2023 19-12-2023 9718037050

--do-- CS(COMM) 138/2023 19-12-2023 9718037050

--do-- EX(COMM) 128/2023 21.12.2023 9810713758 -----------

--do-- EX(COMM)- 129/2023 21.12.2023 8287737373 N/A -----------

--do-- EX(COMM)- 130/2023 21.12.2023 -----------

--do-- CS(COMM)- 139/2023 22-12-2023 9718037050 11.07.2023

--do-- CS(COMM)- 140/2023 22-12-2023 9718037050 11.07.2023

--do-- CS(COMM)- 141/2023 22-12-2023 9718037050 11.07.2023

--do-- CS(COMM) 142/2023 22-12-2023 9718037050 04.08.2023

--do-- CS(COMM) 144/2023 22-12-2023 9718037050 11.07.2023

--do-- CS(COMM) 144/2023 22-12-2023 9718037050 11.07.2023

39 18-12-2023 08-12-2023

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

CENTRAL 
BANK OF 
INDIA VS 
RAJESH

RAM 
RAGHVEN
DRA

ramraghvend
rar@gmail.co
m

11-07-2023 & 
30-08-2023

CENTRAL 
BANK OF 
INDIA VS 
HARI 
CHAND

RAM 
RAGHVEN
DRA

ramraghvend
rar@gmail.co
m

11-07-2023 & 
30-08-2023

CENTRAL 
BANK OF 
INDIA VS 
RAJU

RAM 
RAGHVEN
DRA

ramraghvend
rar@gmail.co
m

11-07-2023 & 
30-08-2023

CENTRAL 
BANK OF 
INDIA VS 
SHANTI

RAM 
RAGHVEN
DRA

ramraghvend
rar@gmail.co
m

11-07-2023 & 
30-08-2023

CENTRAL 
BANK OF 
INDIA VS 
SUSHILA

RAM 
RAGHVEN
DRA

ramraghvend
rar@gmail.co
m

11-07-2023 & 
30-08-2023

SH. 
SHEORAJ 
SINGH VS. 
HEMLATA

HARVEER 
SINGH

harversinghs
olanki78@gm
ail.com

MAHAK 
SING VS. 
M/S 
RALIANCE 
INFRATEL 
LTD

ANIL 
NAGAR

CENTRAL 
BANK OF 
INDIA VS 
SAHIL

CENTRAL 
BANK OF 
INDIA VS 
SAHIL

ARVIND 
KUMAR 
SINGH

advocate.arvi
nd227@yaho
o.com

CENTRAL 
BANK OF 
INDIAVsSub
hash

Ramraghven
drakumar

ramraghvend
rar@gmail.co
m

CENTRAL 
BANK OF 
INDIAVsSure
sh

Ramraghven
drakumar

ramraghvend
rar@gmail.co
m

CENTRAL 
BANK OF 
INDIAVsRAT
AN LAL 
&1others

Ramraghven
drakumar

ramraghvend
rar@gmail.co
m

CENTRAL 
BANK OF 
INDIAVsSHE
ELA 
&1others

Ramraghven
drakumar

ramraghvend
rar@gmail.co
m

CENTRAL 
BANK OF 
INDIAVsRAJ
ENDER 
&1others

Ramraghven
drakumar

ramraghvend
rar@gmail.co
m

CENTRAL 
BANK OF 
INDIAVsRAJ
ENDER 
&1others

Ramraghven
drakumar

ramraghvend
rar@gmail.co
m

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMER
CIAL)

CS (Comm.)- 
629/2023

Kalyan 
Singh Vs. 
Sandeep 
Sareen

Padam 
Kumar 
Khanna



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees39

23-12-2023 19/12/2023

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

CS(COMMER
CIAL)

CS (Comm.)- 
648/2023

Shree 
Bankey 
Behari 
Fabrics Pvt 
Ltd. Vs. 
Pukhraj 
Bishnoi

Neelam 
Malik



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

40 ROOM NO 57 COMMERCIAL 01-12-2023 21.11.2023

ROOM NO 57 COMMERCIAL 05-12-2023 01.12.2023

ROOM NO 57 COMMERCIAL 05-12-2023 01.12.2023

ROOM NO 57 COMMERCIAL 08-12-2023 01.12.2023

ROOM NO 57 COMMERCIAL 12-12-2023 01.12.2023

ROOM NO 57 COMMERCIAL 12-12-2023 21.11.2023

ROOM NO 57 COMMERCIAL 18-12-2023 15.12.2023

ROOM NO 57 COMMERCIAL 19-12-2023 05.12.2023

ROOM NO 57 COMMERCIAL 19-12-2023 15.12.2023

ROOM NO 57 COMMERCIAL 19-12-2023 05.12.2023

ROOM NO 57 COMMERCIAL 20-12-2023 19.12.2023

ROOM NO 57 COMMERCIAL 21-12-2023 18.12.2023

ROOM NO 57 COMMERCIAL 22-12-2023 20.12.2023

ROOM NO 57 COMMERCIAL 22-12-2023 18.12.2023

ROOM NO 57 COMMERCIAL 22-12-2023 08.12.2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/606/2023

Puneet 
Kukreja 
Proprietor Of 
M/s Kukreja 
Agencies Vs 
M/s Medipol 
Pharmaceutic
als India 
Private 
Limited

Anant 
Singh(P),

CS 
(COMM)/614/2023

Shri 
Bhagwan 
Projects Pvt 
Ltd Vs 
Nexgeninfrac
on Private 
Limited

SURENDRA 
PANDEY(P),

CS 
(COMM)/613/2023

Mohan Lal 
Gupta Vs 
Mahagun 
India Pvt Ltd

SURENDRA 
PANDEY(P),

CS 
(COMM)/616/2023

Sumit Kumar 
Vs Ankit 
Modi

Sarita 
Gupta(P),

CS 
(COMM)/618/2023

Raj Kumar 
Mangla Vs 
Vikas 
Banthia

Prashant 
Mittal(P),

CS 
(COMM)/619/2023

Rajeev 
Kumar 
Nahata Vs 
Ghanshyam 
Das 
Choithwani

Neelam 
Malik(P),

CS 
(COMM)/630/2023

Masterji 
Garments 
(through 
Karta 
Pradeep 
Bansal) Vs 
Myra Syra 
International

Rahul 
Dadwal(P),

CS 
(COMM)/635/2023

Rich Timber 
Products Pvt 
Ltd Vs Yunus

Suraj 
Gupta(P),

CS 
(COMM)/634/2023

Vlk 
Associates 
Private 
Limited Vs 
Ankit 
Chouhan

Manish 
Kumar(P),

CS 
(COMM)/633/2023

S B Sales 
Corporation 
Vs Satish 
Kumar Mittal

Akash 
Gupta(P),

CS 
(COMM)/638/2023

Shree Bankey 
Behari 
Fabrics Pvt 
Ltd Vs Vijay 
Singhal

Neelam 
Malik(P),

CS 
(COMM)/640/2023

State Bank Of 
India Vs 
Hemlata Puri

SHALINI 
UPADHYAY
(P),

CS 
(COMM)/645/2023

Canara Bank 
Vs Sushil 
Kumar Prop 
Satya Metal 
Enterprise

Sanjeev 
Chopra(P),

CS 
(COMM)/643/2023

Jai Durga 
Traders Pvt 
Ltd Vs 
Ujjawal 
Maddan

MUNISH 
CHHOKER(
P),

CS 
(COMM)/644/2023

Vee Pee 
Fabric Pvt 
Ltd Vs Faqir 
Chand 
Ravinder 
Arora

SAMRIDHI 
SAMRIDHI(
P),
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40

ROOM NO 57 COMMERCIAL 23-12-2023 20.10.2023

ROOM NO 57 COMMERCIAL 23-12-2023 27.10.2021

41 SH. SURENDER S. RATHI 02-12-2023 01-12-2023

11-12-2023 5-12-2023

02-12-2023 29-11-2023

01-12-2023 01-12-2023

02-12-2023 29-11-2023

14-12-2023 08-12-2023

11-12-2023 04-12-2023

22-12-2023 15-12-2023

18-12-2023 08-12-2023

19-12-2023 19-12-2023

14-12-2023 14-12-2023

13-12-2023 11-12-2023

14-12-2023 04-12-2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/650/2023

M/s Biocon 
Electric Pvt 
Ltd Through 
Its Ar Dinesh 
Chand 
Sharma Vs 
M/s Indian 
Electricals 
And 
Eletronics 
Manufacture
rs 
Association

amarendra 
kumar 
dubey(P),

CS 
(COMM)/649/2023

Sh  Vinod 
Kumar 
Aggarwal Vs 
Manoj Jain

Subhash 
Chandra 
Lochakia(P),

Shahdar
a

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/608/2023

SH MUKESH 
GOEL Vs SH 
KUNJAN 
KUMAR 
GUPTA

SIDHANT 
DHINGRA(
P),

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/617/2023

Satvision 
Communicati
on Vs Shipra 
Estate Ltd

Subhash 
Chandra 
Lochakia(P),

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/607/2023

Nisha Vs M/s 
J V R 
Collection 
Through 
Proprietor 
Manoj 
Kumar

KULDEEP 
SINGH(P),

303, New Court 
Building

CS(COMMER
CIAL)

Execution 
(Comm)/196/2023

M/s 
Rajdhani 
Flour Mills 
Ltd Vs Vikas 
Oberai

SANJAY 
KUMAR(P),

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/609/2023

Puneet 
Kukreja 
Proprietor Of 
M/s Caregem 
9 Wellness 
Vs M/s 
Medipol 
Pharmaceutic
als India 
Private 
Limited

Anant 
Singh(P),

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/623/2023

Galaxy 
Oncology 
Associates 
Pvt Ltd Vs 2s 
Wellness And 
Research 
Centre Pvt 
Ltd

Bhoop 
Singh(P),

303, New Court 
Building

CS(COMMER
CIAL)

Execution 
(Comm)/200/2023

M/s VJ 
Cranes 
Private 
Limited Vs 
M/s Rusa 
Enterprises 
Pvt Ltd

Jaspreet 
Singh(P),

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/647/2023

Hari Gopal 
Vs Maskura 
Begum

Neelam 
Malik(P),

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/628/2023

Anoop 
Varshney Vs 
Chirag Jain

Sandeep 
Jain(P),

303, New Court 
Building

CS(COMMER
CIAL)

Execution 
(Comm)/207/2023

M/s Kala 
Kamla Chits 
Pvt Ltd Vs 
Gaurav 
Aggarwal

Suraj 
Gupta(P),

303, New Court 
Building

CS(COMMER
CIAL)

Execution 
(Comm)/206/2023

Raj Prabha 
Vs 
RELIANCE 
JIO 
INFOCOMM 
LIMITED

Bharat 
Prakash(P),

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/620/2023

Jai Durga 
Traders Pvt 
Ltd Vs Guru 
Kripa Textile

MUNISH 
CHHOKER(
P),

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/622/2023

M/S 
SARENS 
HEAVY LIFT 
INDIA 
PRIVATE 
LIMITED Vs 
M/S 
SATNAM 
GLOBAL 
INFRAPROJ
ECTS 
LIMITED

ABHISHEK 
THAKUR(P)
,
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41 SH. SURENDER S. RATHI

13-12-2023 11-12-2023

21-12-2023 15-12-2023

19-12-2023 16-12-2023

MISC DJ/936/2023 16-12-2023 16-12-2023

MISC DJ/935/2023 16-12-2023 16-12-2023

21-12-2023 08-12-2023

22-12-2023 11-12-2023

22-12-2023 22-12-2023

12-12-2023 12-12-2023

MISC DJ/932/2023 15-12-2023 15-12-2023

42 SH. REETESH SINGH C No 304 22-11-2023 8743971825 01-12-2023

C No 304 EX/319/2023 - 9210606182 02-12-2023

C No 304 22-11-2023 9810015303 04-12-2023

C No 304 24-11-2023 9811169203 05-12-2023

C No 304 25-11-2023 9968466963 05-12-2023

Shahdar
a

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/621/2023

ACZET 
Private 
Limited Vs 
AKGEM 
Impex 
Private 
Limited

NAGESHW
AR 
KUMHAR(P
),

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/641/2023

Ram Pratap 
Goyal Vs 
Apollo 
Metalex 
Privated 
Limited

Vikas 
Garg(P),

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/632/2023

Rahimuddin 
Vs Jaypal 
Kaviraj 
Sharma

Mohd 
Arif(P),

303, New Court 
Building

CS(COMMER
CIAL)

M/S 
PRATAAP 
SNACKS 
LIMITED Vs 
ISHA FOODS

COUNSEL(P
),

303, New Court 
Building

CS(COMMER
CIAL)

PRAGATI 
MARBLES 
AND 
GRANITES 
PVT LTD Vs 
RAMESH 
CHAND 
RAM 
KUMAR 
SARRAF

SIDHARTH 
MAHAJAN(
P),

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/642/2023

Smt Suman 
Singh 
Through S P 
A Holder Sh 
Tarun Kumar 
Singh Vs M/s 
Nayati 
Medical Pvt 
Ltd And Ors

ARUN 
CHANDRA 
DAVID(P),

303, New Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/646/2023

M/s Armsfit 
Industries 
Limited Vs 
M/s Global 
Market 
Company J 
And K

Sunil 
Kumar(P),

303, New Court 
Building

CS(COMMER
CIAL)

Execution 
(Comm)/208/2023

ICICI BANK 
LTD Vs 
Jauddin

Sunita 
Singh(P),

303, New Court 
Building

CS(COMMER
CIAL)

Execution 
(Comm)/201/2023

MS AVNG 
INFRASTRU
CTURES PVT 
LTD Vs 
MUNCIPAL 
CORPORATI
ON OF 
DELHI

Suman  
Malhotra(P)
,

303, New Court 
Building

CS(COMMER
CIAL)

SH SAI 
TRADERS Vs 
S J 
TRADERS

SACHIN 
AGGARWA
L(P),

Shahdar
a

CS 
(COMM)/605/2023

MANOJ 
KUMAR VS 
MUNICIPAL 
CORPORATI
ON OF 
DELHI

ANIL 
KUMAR 
TOMAR

aniltomaradv
313@gmail.c
om

SH. SHIV 
SHAKTI 
ENTERPRIS
ES VS M/S 
K.R. STEELS

VINAY 
GAUR

vinaygaurrr@gmail.com

CS 
(COMM)/610/2023

M/S NITYO 
GARTEX 
PVT. LTD. 
VS SH. 
KHATU 
SHYAM 
MEGA 
MART LLP 7 
ORS.

VINAY 
GUPTA

icquotavinav
@qmail.com

CS 
(COMM)/612/2023

VIPIN JAIN 
VS SAVITA 
GUPTA & 
ORS.

SD 
WINDLESH

sdwindleshadv@gmail.com

CS 
(COMM)/611/2023

VLK 
ASSOCIATES 
PVT. LTD. 
VS P.B. 
RETAIL PVT. 
LTD.

MANISH 
KUMAR

advocatemani
shkumar@ou
tlook.com

mailto:vinaygaurrr@gmail.com
mailto:sdwindleshadv@gmail.com
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42 SH. REETESH SINGH

C No 304 21-11-2023 7303296156 06-12-2023

C No 304 12-12-2023 9313813748 - 14-12-2023

C No 304 01-12-2023 9868520336 14-12-2023

C No 304 29-11-2023 9873340929 15-12-2023

C No 304 05-12-2023 R.N. JAIN 9810792864 15-12-2023

C No 304 18-12-2023 8383953944 19-12-2023

C No 304 05-12-2023 9650677902 19-12-2023

C No 304 15-12-2023 9999315110 20-12-2023

C No 304 15-12-2023 9811562356 23-12-2023

43 406 Civil 14-12-2023 ANTRIKSH 7042777237 28-11-2023

44 SH.VINOD YADAV 316 Civil 06.12.23 9811132049 16.08.23

45 North NIL

46 603 04/12/2023 9810382865 17.10.2023

603 05/12/2023 9811740707 18.11.2023

Shahdar
a

CS(COMM)/615/20
23

RAJEEV 
KUMAR 
NAHATA VS 
AKASH JAIN

NEELAM 
KUMARI 
MALIK

neelammalik8512@gmail.com

CS(COMM)/624/20
23

M/S 
REMARKS 
SANITATIO
N VS M/S 
JAIN 
CERAMICS

J.P. 
SHARMA

CS(COMM)/625/20
23

SHRI 
BHAGWAN 
PROJECTS 
PVT. LTD. 
VS 
MAHAGUN 
(I) PVT. LTD.

S.N. 
PANDEY

snpadv88@gmail.com

CS(COMM)/626/20
23

JAI DURGA 
TRADERS 
PVT. LTD. 
VS SH. 
JITENDER 
JUNEJA

MUNISH 
CHHOKER

munishchhoker1980@gmail.com

CS(COMM)/627/20
23

M/S 
BHARAT 
ENGINEERI
NG 
COMPANY 
VS M/S 
N.K.G. 
INFRASTRU
CTURE LTD.

adv.jain19@yahoo.com

CS(COMM)/631/20
23

M/S SHREE 
AADINATH 
TEXTILES 
VS M./S 
WINSPREE 
FASHION 
PVT. LTD.

ADITYA 
JAIN

jain.adityaraj@yahoo.com

CS(COMM)/637/20
23

M/S SATISH 
KUSHWAHA 
VS SH. 
HARISH 
KUMAR

SIDHANT 
DHINGRA

adv.sidhantdhingra@gmail.com

CS(COMM)/639/20
23

M/S VED 
ENGINEERI
FNG VS M/S 
MODI 
DAIRY & 
ORS

NEELESH 
KUMAR

neeleshjis8@gmail.com

CS(COMM)/651/20
23

M/S 
SOMANI 
FABRICS & 
ANR. VS 
MUMMUN 
GARMENTS 
& ANR

HARI 
SHANKAR

harishankeradv@gmail.com

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

North-
West

CS/COMM/894/20
23

A C POWER 
SOLUTION 
VS
 FORBES 
TECHCOSYS

North-
West

CS(Comm.)/881/20
23

Smt. Santra 
Vs. The New 
India 
Assurance 
Co.

Yograj Gulia ADVOCATEY
OGRAJGULL
AIYA@GMAI
L.COM

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
539/2023

SANJEEV 
KUMAR VS 
SHANTA 
DEVI

SOURAV 
GOEL

guptaadvocat
es@gmail.co
m

Commercial 
Suit

CS COMM. 
541/2023

SANKALP 
FIN SEC. 
PVT. LTD. 
VS SUMAN 
BALA

AMAN 
OBEROI

OBEROIAMA
N.ADC@GM
AIL.COM

mailto:neelammalik8512@gmail.com
mailto:snpadv88@gmail.com
mailto:munishchhoker1980@gmail.com
mailto:adv.jain19@yahoo.com
mailto:jain.adityaraj@yahoo.com
mailto:adv.sidhantdhingra@gmail.com
mailto:neeleshjis8@gmail.com
mailto:harishankeradv@gmail.com
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46

603 05/12/2023 9811740707 18.11.2023

603 02/12/2023 9873245548 30.11.2023

603 06/12/23 9873245548 30.11.2023

603 12/12/23 8447111615 30.11.2023

603 18/12/23 9810326486 14.12.2023

603 18/12/23 9312292558 09.12.2023

603 20/12/23 9810076766 01.11.2021

47 613 07-12-2023 8097520566 21-11-2023

613 07-12-2023 8958359110 16/11/2023

613 09-12-2023 9910721966 08/11/2023

613 13-12-2023 9999993833 30/10/2023

613 14-12-2023 9310934697 03-11-2023

613 22-12-2023 9711900673 30-10-2023

613 22-12-2023 8448153084 10-10-2023

613 22-12-2023 8588836030 30-10-2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
542/2023

SANKALP 
FIN SEC. 
PVT. LTD. 
VS  JYOTI

AMAN 
OBEROI

OBEROIAMA
N.ADC@GM
AIL.COM

Commercial 
Suit

CS COMM. 
543/2023

CANARA 
BANK VS 
M/S VANSH 
GUPTA 
TENT

SUMIT 
VIRMANI

virmanilawco
@gmail.com

Commercial 
Suit

CS COMM. 
544/2023

CANARA 
BANK VS 
M/S 
NISHIKA 
INFRA

SUMIT 
VIRMANI

virmanilawco
@gmail.com

Commercial 
Suit

CS COMM. 
551/2023

V2 RETAIL 
LTD VS M/S 
W S AGENCY

ROHIT 
VERMA

advrohitverm
a@gmail.com

Commercial 
Suit

CS COMM. 
558/2023

ASHOK 
KUMAR VS 
VISHAL 
PREMCHAN
D 

MANKIT 
SINGH 
CHAUHAN

georgianslaw
office@gmail.
com

Commercial 
Suit

CS COMM. 
557/2023

BANK OF 
BARODA VS 
NITIN 
ARORA

DEEPA 
GUPTA

advocatedeep
a.gupta@gma
il.com

Commercial 
Suit

CS COMM. 
560/2023

ICICI BANK 
VS 
GAGANDEE
P SINGH

BABBAR & 
ASSOCIATE
S

babbarandass
ociatesicici@
gmail.com

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02/SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commercial 
Suit

CS 
(COMM)/545/2023

Ms Kerry 
Indev 
Logistics 
Private Ltd 
Vs Nuberg 
Engineering 
Limited

Sh. Vineet 
Jindal

mohit.sahni
@kerryindev.
com

Commercial 
Suit

CS 
(COMM)/546/2023

M/s S And S 
Enterprises 
Vs M/s The 
Shoe Factory

Ms. 
CHERRY 
GUPTA

asimnaeema
dv@gmail.co
m

Commercial 
Suit

CS 
(COMM)/549/2023

INDIAN 
OVERSEAS 
BANK Vs D S 
KHARB  
CONSTRUCT
ION CO.

Ms. RUPAM 
KUMARI

rka.advocates
@gmail.com

Commercial 
Suit

CS 
(COMM)/550/2023

Shakul 
Tyagi/Sky 
One Airlines 
Pvt Ltd

Sh. 
Surender 
Kumar Tyagi

surendersupa
rn@gmail.co
m

Commercial 
Suit

CS 
(COMM)/554/2023

Indolog 
Logistics Pvt 
Ltd/Kanchan 
Vanijya Pvt 
Ltd

Sh. Sandeep 
Kumar Karn

ADVSANDEE
PKKARN@G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/563/2023

Punjab 
National 
Bank Vs Yash 
Motors

Sh. VED 
PRAKASH

advocateprak
ashved@gmai
l.com

Commercial 
Suit

CS 
(COMM)/564/2023

Nitin 
Agrawal Vs 
Harinath 
Naga 
Annavarapu

Sh. 
BHAGWAT 
PRASAD

bpagarwal57
@gmail.com

Commercial 
Suit

CS (COMM)/ 
565/20230

Millenium 
Experts Pvt 
Ltd Vs M/s 
Premier 
Plasmotec 
Pvt Ltd

Sh. AJIT 
SINGH

singhandasso
cs@gmail.co
m
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47

613 21-12-2023 9891481478 16-09-2023

613 20-12-2023 9310858555 16-09-2023

613 16-12-2023 9211416851 26-04-2023

613 07-12-2023 8097520566 21-11-2023

613 07-12-2023 8958359110 16/11/2023

613 09-12-2023 9910721966 08/11/2023

613 13-12-2023 9999993833 30/10/2023

613 14-12-2023 9310934697 03-11-2023

613 22-12-2023 9711900673 30-10-2023

613 22-12-2023 8448153084 10-10-2023

613 22-12-2023 8588836030 30-10-2023

613 21-12-2023 9891481478 16-09-2023

613 20-12-2023 9310858555 16-09-2023

613 16-12-2023 9211416851 26-04-2023

48 614 02.12.2023 9999551989 28.11.2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02/SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commercial 
Suit

CS (COMM)/ 
562/2023

Voestalpine 
Bohler 
Welding 
India 
Technology 
Private 
Limited Vs 
M/s Sidhi 
Vinayak 
Enterprises

Sh. Sunil 
Ojha

sunilkojha.ad
v@gmail.com

Commercial 
Suit

CS 
(COMM)/561/2023

M/s Blt 
Logistics Pvt 
Ltd Vs M/s 
Supermax 
Personal 
Care Pvt Ltd

Sh. Abhinav  
Bhatia

info@bltpack
ers.com

Commercial 
Suit

CS 
(COMM)/556/2023

Shyam 
Kumar Vs 
Sachin 
Kumar

Sh. rinendra 
kumar

satjuris@gma
il.com

Commercial 
Suit

CS 
(COMM)/545/2023

Ms Kerry 
Indev 
Logistics 
Private Ltd 
Vs Nuberg 
Engineering 
Limited

Sh. Vineet 
Jindal

mohit.sahni
@kerryindev.
com

Commercial 
Suit

CS 
(COMM)/546/2023

M/s S And S 
Enterprises 
Vs M/s The 
Shoe Factory

Ms. 
CHERRY 
GUPTA

asimnaeema
dv@gmail.co
m

Commercial 
Suit

CS 
(COMM)/549/2023

INDIAN 
OVERSEAS 
BANK Vs D S 
KHARB  
CONSTRUCT
ION CO.

Ms. RUPAM 
KUMARI

rka.advocates
@gmail.com

Commercial 
Suit

CS 
(COMM)/550/2023

Shakul 
Tyagi/Sky 
One Airlines 
Pvt Ltd

Sh. 
Surender 
Kumar Tyagi

surendersupa
rn@gmail.co
m

Commercial 
Suit

CS 
(COMM)/554/2023

Indolog 
Logistics Pvt 
Ltd/Kanchan 
Vanijya Pvt 
Ltd

Sh. Sandeep 
Kumar Karn

ADVSANDEE
PKKARN@G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/563/2023

Punjab 
National 
Bank Vs Yash 
Motors

Sh. VED 
PRAKASH

advocateprak
ashved@gmai
l.com

Commercial 
Suit

CS 
(COMM)/564/2023

Nitin 
Agrawal Vs 
Harinath 
Naga 
Annavarapu

Sh. 
BHAGWAT 
PRASAD

bpagarwal57
@gmail.com

Commercial 
Suit

CS (COMM)/ 
565/20230

Millenium 
Experts Pvt 
Ltd Vs M/s 
Premier 
Plasmotec 
Pvt Ltd

Sh. AJIT 
SINGH

singhandasso
cs@gmail.co
m

Commercial 
Suit

CS (COMM)/ 
562/2023

Voestalpine 
Bohler 
Welding 
India 
Technology 
Private 
Limited Vs 
M/s Sidhi 
Vinayak 
Enterprises

Sh. Sunil 
Ojha

sunilkojha.ad
v@gmail.com

Commercial 
Suit

CS 
(COMM)/561/2023

M/s Blt 
Logistics Pvt 
Ltd Vs M/s 
Supermax 
Personal 
Care Pvt Ltd

Sh. Abhinav  
Bhatia

info@bltpack
ers.com

Commercial 
Suit

CS 
(COMM)/556/2023

Shyam 
Kumar Vs 
Sachin 
Kumar

Sh. rinendra 
kumar

satjuris@gma
il.com

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03/SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Commercial 
Suit

CS(Comm)/538/20
23

AASTHA 
ENTERPRIS
ES V/S 
UBIQUITOU
S 
PHARMACE
UTICAL PVT. 
LTD.

ABHINAV 
BHATIA

ABHINAV 
BHATIA



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Responden
t Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees48

614 04.12.2023 KV GOPI KV GOPI 8076227866 23.11.2023

614 04.12.2023 JATIN BHATIA 9990259571 28.11.2023

614 07.12.2023 9910721966 01.11.2023

614 08.12.2023 950887751 23.22.2023

614 13.12.2023 9910040471 07.12.2023

614 14.12.2023 9999626126 26.10.2023

614 15.12.2023 9711979113 14.12.2023

614 19.12.2023 VINAY GARG 9015623262 28.09.2021

614 21.12.2023 9899834055 NA

49 NIL

Total 492

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03/SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Commercial 
Suit

CS(Comm)/540/20
23

BIJU 
JOSEPH 
ALIAS BIJU 
V/S KNIT 
CRAFT 
INTERNATI
ONAL PVT. 
LTD.Commercial 

Suit
MISC/DJ/ADJ/661
/2023

ANKUSH 
BANSAL V/S 
REALCOM 
TECHNOLO
GY PVT. 
LTD.

JATIN 
BHATIA

Commercial 
Suit

CS(Comm)/547/20
23

INDIAN 
OVERSEAS 
BANK V/S 
NOOR 
AHMAD

RUPAM 
KUMARI

RUPAM 
KUMARI

Commercial 
Suit

CS(Comm)/548/20
23

VIKAS 
KUMAR V/S 
CARRY 
FOOD INDIA 
PVT. LTD.

RAJ 
KUMAR 
TANTI

RAJ KUMAR 
TANTI

Commercial 
Suit

CS(Comm)/552/20
23

VIP 
INDUSTRIE
S V/S NYSAA 
RETAIL PVT. 
LTD.

KOHLI & 
Sobti

KOHLI & Sobti

Commercial 
Suit

CS(Comm)/553/20
23

UNION 
BANK OF 
INDIA V/S 
ANUJ 
AGGARWAL

KESHAV 
KUMAR

KESHAV 
KUMAR

Commercial 
Suit

CS(Comm)/555/20
23

BEETECH 
ENTERPISE
S V/S 
TANGENT 
INT BCOM 
PVT LTD.

BHARAT 
GARG

BHARAT 
GARG

Commercial 
Suit

CS(Comm)/559/20
23

SHYAM 
SUNDER 
GARG V/S 
MS. KARAN 
SINGHAL

VINAY 
GARG

Commercial 
Suit

OMP COMM-
65/2023

AASHA 
HOSTELS 
PVT. LTD. 
V/S MANJU 
GOEL

ANUNAYA 
MEHTA

ANUNAYA 
MEHTA

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST


	Form-2

